
List of cases where e-Payment of Court fees was made during the month of  May-2024.

Court District Court Room Case Type Case Number Advocate

1 Central Recovery 02-05-2024 9891949124 06.07.2023

Recovery 03-05-2024 9873706792 20.04.2024

Recovery 03-05-2024 931 31 95031 26.04.2024

Recovery 06-05-2024 9891475320 03.05.2024

Recovery 09-05-2024 8528214329 12.04.2024

Recovery 18-05-2024 8448057235 07.05.2024

Recovery 28-05-2024 9999667020 13.03.2024

Recovery 30-05-2024 9871441764 02.05.2024

2 Central 306 CS (COMM) 563/2024 06.05.2024 896932838 03.05.2024

306 CS (COMM) 565/2024 06.05.2024 9811161525 30.04.2024

306 CS (COMM) 568/2024 07.05.2024 9718689708 01.05.2024

306 CS (COMM) 583/2024 09-05-2024 9818030800 29.04.2024

306 CS (COMM) 632/2024 24.05.2024 9599801 185 NA

306 CS (COMM) 633/2024 24.05.2024 9811539888 01.05.2024

No.
Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
541/2024

MOHD SALIM 
VS JJ TRADE 
LINKS PVT 
.LTD.

MAYANK 
MEHANDR
U

mayank@manu
vidhishala.in

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
557/2024

CANARA 
BANK 
VSVANITA 
KAPOOR AND 
ANR

RITU 
MISHRA

ritumishra. 
advocate©gmai
l.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
558/2024

SHANTANU 
GARG VS R D 
RETAIL 
INDIA PVT 
LTD

SUDESH 
KUMAR

sudeshkradvoca
teld@gmail. 
com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
562/2024

LOVISH 
GUPTA VS 
PRASHANT 
GOPLANI

RAVI 
SHARMA

rsharma@gmail
.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
582/2024

SHREE 
KRISHNA 
PLASTICS VS 
VAMA 
INTERNATIO
NAL

RAHUL 
DEV 
SHARMA

rdsharma 
985@  mail 
Com 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
614/2024

UCO BANK VS 
STELLA 
BHASKAR

PRAVEEN 
KUMAR

pkyllb@gmail. 
com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
644/2024

KARANDEEP 
PAHWA VS 
SHAILESH

RISHABH 
MEHTA

ADVRISHABH
MEHTA@GMA
IL.COM 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
672/2024

M/s BHARAT 
ENGINEERS 
ANDCONSUL
TANTS Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

Avinash 
Kumar 
Trivedi

aktrivedilawoffi
ces@gmail.co

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

STATE BANK 
OF INDIA VS 
KAMLESH 
YADAV

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com

ANIL KUMAR 
VS. 
MUNICIPAL 
CORPORATIO
N OF DELHI

SATYENDR
A KUMAR 
SINGH

sksinghll6@gm
ail.com

STAR 
BIOMED PVT 
LTD Vs 
JINDAL 
HEALTH 
LABS

AMIT 
CHAWLA

amitchawlaad@
gmail.com 

ICICI BANK 
VS SUNITA 
ARORA

DEEPAK 
KAUSHIK

induslegalia@g
mail.com

M/S 
LENDING 
PAISA VS 
ENAKSHMI 
CHAKRABOR
TY

AMAREND
RA KUMAR 
DUBEY

outsmartadvoca
te@gmail.com 

LOKESH 
KUMAR VS 
SIVANSH 
GUPTA

RAKESH 
PATIYAL

rakeshpatiyal19
75@gmail.com 
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2 Central

306 CS (COMM) 634/2024 24.05.2024 9953660455 12.04.2024

306 CS (COMM) 635/2024 24.05.2024 9811277331 09.05.2024

306 CS (COMM) 642/2024 28.05.2024 9999667020 13.03.2024

306 CS (COMM) 643/2024 28.05.2024 99531 45936 17.05.2024

306 CS (COMM) 659/2024 30.05.2024 9810771535 27.05.2024

306 CS (COMM) 669/2024 31.05.2024 9810294894 29.05.2024

3 Central 01.05.2024 9811218876 19.04.2024

18.05.2024 9873734646 15.05.2024

29.05.2024 S.C. JAIN 9811511886 21.05.2024

30.05.2024 9582544233 21.05.2024

CS COMM 656/24 30.05.2024 96501145159

4 Central 304 RECOVERY 01.05.2024 9555215464 09.04.2024

304 RECOVERY 01.05.2024 8920646070 22.04.2024

304 RECOVERY 01.05.2024 9810019614 29.04.2024

304 RECOVERY 03.05.2024 9582959560 18.02.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

M/S SHREE 
KRISHNA 
PLASTICS VS 
M/S VAMA 
POLYMER

RAHUL 
DEV 
SHARMA

rdsharma985@
gmail.com 

RAJINDER 
GARG VS M/S 
BOSCH LTD & 
ANR

ANIL K 
CHHABRA

chhabranassoci
ates@gmail.co
m 

KARANDEEP 
PAHWA Vs 
KARIWALA 
HOME 
STYLES AND 
FASHIONS P 
LTD

RISHABH 
MEHTA

ADVRISHABH
MEHTA@GMA
IL.COM 

SU IMPORTS 
SERVICES 
PVT LTD Vs 
M/S THE 
TURNERS

RAJEEV 
KUMAR 
MISHRA

rajeevmishraclc
@gmail.com 

M/S I G 
ENTERPRISE
S Vs M/S 
SHUBH 
LAXMI BABY 
CARE

GANESH 
KUMAR 
SHARMA

nishantganesh
@yahoo.co.in 

HITESH 
KHURANA VS 
SAIDEX 
ENGINEERS 
AND 
INFRASTRUC
TURE PVT 
LTD

RAJESH 
BANATI

rajeshbanati@y
ahoo.co.in 

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
529/2024

KHURANA 
BROTHERS 
FOOTWEAR 
V/S M/S RAVI 
BOOT HOUSE 

LOKESH 
KUMAR 
AGGARWA
L

lokesh@acecon
silium.com

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
612/2024

M/S INTACT 
TRANSPORT 
PVT LTD V/S 
THE 
ORIENTAL 
INSURANCE 
COMPANY 
LTD

ADITYA 
SINGH

LEGAL@ANSL
AW.IN

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
647/2024

ARMA IMPEX 
PVT LTD V/S 
SHYAM 
KHANDELWA
L

SCJAINANDCO
MPANY@GMA
IL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
655/2024

PANKAJ 
WALIA V/S 
ARUN 
AGGARWAL

HIMANSHU 
ANAND

DHARINIWU@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

RASHI 
SANTOSH 
SONI & ANR 
V/S RAJESH 
SHARMA & 
ANR

JASPREET 
SINGH 
KAPOOR

JASPREET.KA
POOR@GMAIL
.COM

NOT 
AVAILABLE

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS 
(COMM)531/2024

RAJNISH 
YADAV VS 
MCD

SATYAJIT 
KUMAR

SATYAJIT2K7
@GMAIL.COM

CS(COMM)530/202
4

BANK OF 
INDIA VS. 
MOHD 
IMTIYAJ

SANDEEP 
SINGH

SANDEEANSH
LAW@GMAIL.
COM

CS(COMM)537/202
4

STATE BANK 
OF INDIA VS. 
KAMALDEEP 
KUMAR

ASHOK 
KUMAR

BEHL.ASSOCI
ATES1995@G
MAIL.COM

CS 
(COMM)554/2024

LAXMI 
PUBLICATIO
N PVT LTD 
VS. SHILPI 
GARG AND 
OTHERS

RAKESH 
KUMAR

RAKESHK1987
@YAHOO.COM
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4 Central

304 RECOVERY 07.05.2024 9873095411 30.04.2024

304 RECOVERY 08.05.2024 9990478875 26.04.2024

304 RECOVERY 08.05.2024 9990408082 NA 04.05.2024

304 RECOVERY 09.05.2024 9810236228 01.05.2024

304 RECOVERY 09.05.2024 B.S.RANA 8447688551 NA 01.05.2024

304 RECOVERY 13.05.2024 9910411577 08.05.2024

304 RECOVERY 13.05.2024 9811539888 NA 01.05.2024

304 RECOVERY 14.05.2024 9811767517 03.05.2024

304 RECOVERY 16.05.2024 9212173310 18.04.2024

304 RECOVERY 18.05.2024 9810474101 30.04.2024

304 RECOVERY 29.05.2024 99999421467 27.05.2024

304 RECOVERY 30.05.2024 9810127096 NA 01.05.2024

5 Central RECOVERY 01-05-2024 9654224557 26-03-2024

RECOVERY 02-05-2024 8447327559 02-04-2024

RECOVERY 03-05-2024 9711928672 29-04-2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS (COMM)-
566/2024

M/S 
VARAHAMUR
TI FLEXIRUB 
INDUSTRIES 
PVT. VS. M/S 
HINDWARE 
HOME 
INNOVATION
S PVT. LTD.

SH. 
PARTEEK 
KOHLI

PRATEEKADV
@OUTLOOK.C
OM

CS 
(COMM)572/2024

ASHOK 
KANODIA  
PROPRIETOR 
M/S METAL 
INIDA  VS. 
BAL SAROOP 
CHHABRA 
SOLE 
PROPRIETOR 
M/S SEWA 
RAM AND 
SONS

SH. 
MAHARAJ 
SINGH 
DEDHA

MS 
DEDHA@GMA
IL.COM

CS (COMM)-
573/2024

MOHD. 
IMRAN AND 
ANR.  VS. 
ASAD AND 
ANR

SH. S.N. 
KHAN

CS 
(COMM)577/2024

MANISH 
KUMAR 
GADODIA VS. 
BABA 
OVERSEAS 
AND ORS

NARESH 
GUPTA

NGEEQUITY01
@GMAIL.COM

CS(COMM)580/202
4

INDO OFFICE 
SOLUTION 
PVT LTD VS. 
LINDEX 
IMPEX PVT 
LTD

CS 
(COMM)588/2024

VIVEK 
TRADING 
COMPANY VS. 
SHREE 
VINAYAK 
CONTAINERS

RAKESH 
CHAHAR

ADV_CHAHAR
@YAHOO.COM

CS 
(COMM)590/2024

LOKESH 
KUMAR VS. 
MANOJ 
KUMAR

RAKESH 
PATIYAL

CS(COMM)592/202
4

STATE BANK 
OF INDIA VS. 
MRS. BIMLA

BIPLAB 
KUMAR

ADVOCATEBK
M@GMAIL.CO
M

CS 
(COMM)606/2024

BANK OF 
INDIA VS. 
PARUL 
PACKAGING 

ARTHA 
ADVOCATE

INFO@ARTHA
LEGAL.COM

CS 
(COMM)610/2024

DEVRAJ 
RANGWALA 
IMPEX LTD 
VS. JCT 
LIMITED

SANDEEP 
JINDAL

SANDEEPJIND
AL@REDIFFM
AIL.COM

CS (COMM)-
649/2024

VAIBHAV 
BANSAL  VS. 
VEENITA 
CHWLA

SH. ANANT 
RAO

anantyadav555
@gamil.com

CS (COMM)-
657/2024

M/S RAJEEV 
AGNIHOTRI 
VS. M/S 
MULTITEX 
FILTRATION 
ENGINEERS 
LTD.

SH. ANIL 
KUMAR 
BATRA

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/533/2024Ds Drinks And 
Beverages Pvt 
Ltd Vs 
Chanchal 
Nagpal

SUNIL 
SINGH(P),

ADVSUN1LS1N
GHP@GMAIL.
COM

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/539/2024STATE BANK 
OF INDIA Vs 
VINOD 
KUMAR

BANKE 
BIHARI 
SHARMA(P)
,

advocatebkmas
sociates@rediff
mail.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/553/2024NATIONAL 
ELECTRIC 
AND 
CONSTRUCTI
ON COMPANY 
Vs AMARJEET 
SINGH

Rubi 
Kumari(P),

madanlalsharm
a1945@gmai.co
m
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5 Central

RECOVERY 03-05-2024 9811161525 15-04-2024

RECOVERY 09-05-2024 7503080000 ----

RECOVERY 09-05-2024 8802217779 02-05-2024

RECOVERY 10-05-2024 7042330344 ---- ---

RECOVERY 15-05-2024 9810226581 10-05-2024

RECOVERY 15-05-2024 8800107811 07-05-2024

RECOVERY 16-05-2024 9910088470 10-05-2024

RECOVERY 18-05-2024 8448057235 07-05-2024

RECOVERY 18-05-2024 9650425252 15-05-2024

RECOVERY 21-05-2024 9650533566 16-05-2024

RECOVERY 22-05-2024 9810922232 19-05-2024

RECOVERY 31-05-2024 9810294894 29-05-2024

RECOVERY 22-05-2024 9810127096 01-05-2024

6 Central 410 CS (COMM) 532/2024 01-05-2024 9810019614 29-04-2024

410 CS (COMM) 540/2024 02-05-2024 9810459344 16-04-2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/552/2024SHYAM LAL 
GUPTA Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/581/2024RAMESH 
NEGI Vs 
ANITA GUPTA

ajeet 
kumar(P),

manishkumara
dvv6@gmail.co
m

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/579/2024Jammu and 
Kashmir Bank 
LTD Vs 
SHALIMAR 
POULTRY 
MARKET

Arun Kumar 
Shukla(P),

connect@snsleg
al.in

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/585/2024VIKASH 
GUPTA Vs 
RAHUL 
GUPTA

GEETA 
YADAV(P),

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/599/2024NARESH 
BANSAL Vs 
PURAN 
CHAND

Madhav 
Kumar(P),

advmadhavkum
ar@gmail.com 

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/598/2024M/S RAM 
SWAROOP 
RATAN LAL 
Vs ZUBER

Subhash 
Chandra(P),

chandraadv31@
gmail.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/607/2024ARPIT KEYAL 
Vs JOGINDER 
SINGH

ANKIT 
GUPTA(P),

dvocateankitl99
0@gmai1.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/615/2024UCO BANK Vs 
SHRRIYAM 
JEWELS

Praveen 
Kumar(P),

pkyllb@gmail.c
orn

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/616/2024MS DE NEERS 
TOOLS LTD 
Vs MS 
FRIENDS 
MACHINE 
TOOLS

PANKAJ 
SHARMA(P)
,

pankajvats1978
@ymail.com 

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/625/2024M/S JAI 
LOGISTIC Vs 
M/S 
INTERNATIO
NAL PRINT-
O-PAC LTD

KAPIL 
KISHOR 
KAUSHIK(P
),

kapilkaushik51
98@gmail.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/626/2024JASVINDER 
KAUR Vs 
BANI 
KHOSLA

ANURAG 
PARASHAR
(P),

anuragparashar
.advocate@gma
il.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/670/2024HITESH 
KHURANA Vs 
SRI SAI 
ENTERPRISE
S

RAJESH 
BANATI(P),

rajeshbanati@y
ahoo.co.in

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/627/2024RAJIV 
AGNIHOTRI 
Vs M/S 
MULTITEX 
FILTERATION 
ENGINEERS 
LIMITED

Devishah 
Batra(P),

aanilkbatra@re
diffmail.com

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

STATE BANK 
OF INDIA VS. 
M/S. CURVE 
FASHION

SH. ASHOK 
KUMAR 
BEHL

bahl.associates1
995@gmail.co
m

M/S. 
GREATEX 
SYNTHETICS 
PVT. LTD. VS. 
M/S. DAMY 
ROYAL STYLE 
PVT. LTD.

SH. 
SUBHASH 
CHANDRA

chandraadv31@
gmail.com
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6 Central

410 25/2024 17-05-2024 9839211111 13-05-2024

410 CS (COMM) 651/2024 29-05-2024 9718209970 21-05-2024

410 CS (COMM) 652/2024 29-05-2024 9718209970 21-05-2024

410 CS (COMM) 653/2024 29-05-2024 9718209970 21-05-2024

410 CS (COMM) 658/2024 30-05-2024 9871206484 24-04-2024

7 Central CIVIL SUIT 02.05.2024 9810932127 19.03.2024

CIVIL SUIT 04.05.2024 9811218876 19.04.2024

CIVIL SUIT 06.05.2024 9818189667 03.05.2024

CIVIL SUIT 07.05.2024 9871441764 NA

CIVIL SUIT 08.05.2024 9811539888 01.05.2024

CIVIL SUIT 10.05.2024 9811452022 NA

CIVIL SUIT 13.05.2024 8585954922 06.05.2024

CIVIL SUIT 14.05.2024 NA NA 30.04.2024

CIVIL SUIT 18.05.2024 9548888420 12.03.2024

CIVIL SUIT 18.05.2024 9873403435 30.11.2023

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

COUNTER 
CLAIM

MIDAS INFRA 
TRADE LTD. 
VS. M/S. SHRI 
BALAJI ADV.

SH. 
SIDDHART
H ARORA

siddhartharora
@live.com

HERO 
INVESTCORP 
PVT. LTD. VS. 
ASHOK 
KUMAR

SH. 
PRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

HERO 
INVESTCORP 
PVT. LTD. VS. 
ASHOK 
KUMAR

SH. 
PRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

HERO 
INVESTCORP 
PVT. LTD. VS. 
ASHOK 
KUMAR

SH. 
PRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

ROHIT 
GUPTA VS. 
M/S. COUJO 
TRIUMPHN 
LLP

SH. 
SHRESHTH 
JAIN

shresth@lawkin
s.in

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
547/2024

B JAIN 
PUBLISHERS 
PVT. LTD. VS 
UBS 
PUBLISHERS 
& 
DISTRIBUTO
RS PVT. LTD.

ROHIT 
SINGH 

rohit@psklegal
associates.com

COURT ROOM 
302

CS(COMM) 
560/2024

M/S 
KHURANA 
BROTHERS 
FOOTWEAR 
VS M/S VIJAY 
FOOTWEAR

LOKESH 
KUMAR 
AGGARWA
L

lokesh@acecon
silium.com

COURT ROOM 
302

CS(COMM) 
576/2024

KISHAN LAL 
MALHOTRA 
VS 
CHANDRAKA
NTH

NITIN 
ARORA

nitin.arora465
@gmail.com

COURT ROOM 
302

OMP(I)COMM 
447/2024

M/S MOHD. 
AHSON 
INFRA PVT. 
LTD. VS 
INDUSIND 
BANK LTD.

AVINASH 
KR. 
TRIVEDI

aktrivedilawoffi
ces@gmail.com

COURT ROOM 
302

CS(COMM)  
574/2024

LOKESH 
KUMAR VS 
M/S JANKI 
DASS 
SANITARYWA
RE PVT. LTD.

RAKESH 
PATIYAL

rakeshpatiyal19
75@gmail.com

COURT ROOM 
302

OMP(I)COMM 
469/2024

HDFC BANK 
LTD. VS 
LOKESH 
KUMAR

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
589/2024

SUNNY 
WADHWA VS 
GOBIND RAM

H.S. 
SHARMA

hssharma67@g
mail.com

COURT ROOM 
302

CS(COMM) 
595/2024

RAMESH 
SONI Vs LARS 
MEDICARE 
PVT. LTD.

SANJEEV 
KUMAR

COURT ROOM 
302

CS(COMM) 
611/2024

SURYA 
ROSHNI LTD. 
VS OPTOLED 
ENERGY PVT. 
LTD. 

SHRIHAR 
TRIPATHI

legal@bootstip.
in

COURT ROOM 
302

CS(COMM) 
613/2024

CAPITAL 
HIND 
FINANCE 
PVT. LTD. VS 
AMBERSARIY
A TRADERS

VIJAY K 
SEHGAL

vijayadv558@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

7 Central

CIVIL SUIT 18.05.2024 9810024729 06.05.2024

CIVIL SUIT 18.05.2024 9871897844 13.05.2024

CIVIL SUIT 20.05.2024 9821766102 07.05.2024

CIVIL SUIT 20.05.2024 9810195013 01.02.2024

CIVIL SUIT 21.05.2024 9999667087

CIVIL SUIT 22.05.2024 9811020050 08.05.2024

CIVIL SUIT 24.05.2024 9990325209 21.05.2024

CIVIL SUIT 29.05.2024 9811452022 NA

29.05.2024 9811452022 NA

29.05.2024 9811452022 NA

31.05.2024 9953394364 28.05.2024

8 Central NIL

9 Central CS (COMM.) 01-05-2024 9873347330 30.04.2024

02-05-2024 989810682372 01.05.2024

CS (COMM.) 02-05-2024 9212036118 01.05.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
617/2024

VISHAL 
GUPTA VS 
MUNISH 
ANAND

ANAND P. 
JAIN

punitjainadvoca
te@gmail.com

COURT ROOM 
302

CS(COMM) 
620/2024

RAJ KUMARI 
VS STAR 
HEALTH AND 
ALLIED 
INSURANCE

AMIT 
MAIHAN 

savlawassociate
@gmail.com

COURT ROOM 
302

CS(COMM0 
622/2024

M/S 
SASSOON FAB 
INTERNATIO
NAL PVT. 
LTD. VS 
SAGAR SAHNI

QUEENCY 
JAIN

queencyjain199
9@gmail.com

COURT ROOM 
302

CS(COMM) 
623/2024

M/S NEW 
SARASWATI 
HOUSE 
(INDIA) PVT. 
LTD. VS MS. 
ANAMICA

RAJESH 
KUMAR

kumarrajeshad
v@yahoo.com

COURT ROOM 
302

CONTEMPT 
PETITION 12/2024

HARISH 
JOSHI VS SJA 
APPARELS 
DESIGN PVT. 
LTD. 

KETAN 
BHUTANI

ketanadv88@g
mail.com

na

COURT ROOM 
302

CS(COMM) 
628/2024

ADITYA 
VIKRAM 
BANSAL VS 
PARVESH 
TULI

RAKESH 
BHALLA 

rakesh2c2@yah
oo.co.in

COURT ROOM 
302

CS(COMM) 
637/2024

RAM GARHIA 
COOPERATIV
E BANK LTD.

ISHPREET 
SINGH

ADV.ISPHULL
@GMAIL.COM

COURT ROOM 
302

OMP(I)COMM 
509/2024

HDFC BANK 
LTD. VS 
ATISHAYA 
GOEL

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I)COMM 
510/2024

TATA 
CAPITAL LTD. 
VS BHAGWAN 
SINGH

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I)COMM 
511/2024

TATA 
CAPITAL LTD. 
VS ROHIT 
SACHDEVA

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
668/2024

HAMDARD 
NATIONAL 
FOUNDATION 
(INDIA) VS 
AL-
HAMDARD 
FOUNDATION

SHIVENDR
A PRATAP 
SINGH 

shivendra@the
acmeco.com

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)/417/2024

Tata Motors 
Finance 
Limited Vs 
Bundan Khan

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

Execution 
(Comm)/180/2024

Adarsh Modi 
Vs Ragini 
Gupta

MUKESH 
KUMAR(P),

shekhawatilegal
@yahoo.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/546/2024

Icici Bank 
Limited Vs 
Prabhneet 
Singh Bedi

SAGAR  
SHIVAM 
JAISWAL(P
),

vikashchopraad
vcate@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

9 Central

CS (COMM.) 02-05-2024 6201970125 01.05.2024

CS (COMM.) 02-05-2024 9810064398 01.05.2024

Misc DJ/351/2024 09-05-2024 9811141796 08.05.2024

10-05-2024 9313780408 09.05.2024

10-05-2024 9811452022 09.05.2024

CS (COMM.) 14-05-2024 8285002845 13.05.2024

14-05-2024 8285002845 13.05.2024

15-05-2024 9811797546 14.05.2024

15-05-2024 9810474101 14.05.2024

15-05-2024 9953283177 14.05.2024

CS (COMM.) 18-05-2024 9818365011 17.05.2024

21-05-2024 9710007606 20.05.2024

21-05-2024 9810138091 20.05.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/545/2024

Nike Innovate 
C V Vs Gaurav 
Footwears

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/544/2024

Rajat Rana Vs 
Lnder 
Ahluwalia

Harsimran 
Kaur Rai(P),

hsdhillon2002
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

Diamoniq Llp 
Vs Sarit 
Chawla

CHANDER 
SHEKHAR(
P),

parveengargoffi
cial@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm)/196/2024

Mahabir 
Parsad Vs 
Abhijeet 
Anand

SANTOSH 
KUMAR(P),

sbpandey7@ya
hoo.co

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

OMP (I) 
(COMM)/472/2024

Hdfc Bank Ltd 
Vs Mohd 
Jacum Khan

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)/482/2024

Hdfc Bank Ltd 
Vs Mahboob 
Alam

SANJEEV 
PATHAK(P),

litigation@srcsl
ega.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/483/2024

Hdfc Bank Ltd 
Vs Prashant 
Raghav

SANJEEV 
PATHAK(P),

litigation@srcsl
ega.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

CS 
(COMM)/604/2024

The Indian 
Express 
Private 
Limited Vs 
Signet Media 
Service Pvt Ltd

Rajan 
Khanna(P),

advrklawoffice
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

CS 
(COMM)/603/2024

Ajay Prakash 
Gupta Vs 
Sanjay Jain

Sandeep 
Jindal(P),

sandeepjindal@
rediffmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

CS 
(COMM)/602/2024

Ramesh Gupta 
Vs Kshama 
Gupta

Jatin 
Aggarwal(P)
,

jka.legal@gmail
.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/204/2024

Sh Jitender 
Kumar Vs Sh 
Nitin Gautam

Shram Vir 
Vats(P),

vatsadvocate19
78@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

OMP 
(COMM)/38/2024

Employees 
State 
Insurance 
Corporation Vs 
M/s Design 
Associates Inc

RAJ 
KUMAR(P),

advrajkumar@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

CS 
(COMM)/624/2024

Saurabh Gupta 
Vs Harish 
Kumar

Jogesh 
Chander 
Mahindro(P
),

jcmahindro@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

9 Central

21-05-2024 N(P), 21.05.2024

24-05-2024 9810600656 22.05.2024

Misc DJ/382/2024 24-05-2024 9811104015 22.05.2024

24-05-2024 9990042642 22.05.2024

28-05-2024 9711793507 27.05.2024

28-05-2024 9999399931 27.05.2024

28-05-2024 9811452022 27.05.2024

28-05-2024 9811452022 27.05.2024

29-05-2024 9811070396 28.05.2024

29-05-2024 9850372200 28.05.2024

30-05-2024 6201970125 29.05.2024

10 Central 307 Civil 09-05-2024 9811539888 01-05-2024

307 Civil 18-05-2024 9821766102 07-05-2024

307 Civil 17-05-2024 9810513998 13-05-2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

Counter 
Claim/27/2024

GAUTAM 
PRAKASH 
SAXENA S/o 
SH JAGDISH 
NARAYAN 
SHARMA Vs 
HPL 
ELECTRIC 
AND POWER 
LTD

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

CS 
(COMM)/636/2024

Punjab 
National Bank 
Vs Malka

PARAS 
AGGARWA
L(P),

parasaggarwala
dv@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

Hare Krishna 
Fabrics Vs 
Kapoor 
Brothers

deepak 
chopra(P),

AKCHOPRA_A
DV@YAHOO.I
N

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

Execution 
(Comm)/212/2024

Punjab 
National Bank 
Vs Rajeev 
Raushan 
(proprietor Of 
M/s Rr 
Contractors)

ANSHUMA
N 
SRIVASTAV
A(P),

sri.anshu83@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

CS 
(COMM)/640/2024

Amit Kumar 
Garg Prop Of 
M S Bhagwati 
Saree Vs 
Santosh 
Kumar 
Khaitan Prop 
Of M S Ridhi 
Textile

Rahul 
Kumar(P),

Naveenjain1128
9@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

CS 
(COMM)/641/2024

M/s Vishal 
Gupta Huf Vs 
Harish Kumar

Siddhant 
Banga(P),

SIDDHANBAN
GA04@GMAIL.
COM

OMP (I) 
(COMM)/493/2024

Hdfc Bank Ltd 
Vs Amita 
Pratap Singh

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com

OMP (I) 
(COMM)/492/2024

Hdfc Bank Ltd 
Vs Punit  
Malhotra

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com

CS 
(COMM)/650/2024

Kamal Gupta 
Vs Municipal 
Corporation Of 
Delhi

DEVENDER 
KUMAR 
JAIN(P),

pankajkotra@y
ahoo.in

CS 
(COMM)/648/2024

Sukhvinder 
Singh Vs 
United India 
Insurance 
Company Ltd

SHRUTI 
GUPTA(P),

ADVOCATESH
RUTI2008@G
MAIL.COM

CS 
(COMM)/660/2024

Panasonic 
Holdings 
Corporation Vs 
New Ashok 
Watch 
Company  Ors

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/584/2024

Lokesh Kumar 
Vs Sivansh 
Gupta

Rakesh  
Patiyal

rakeshpatiyal19
75@gmail.com

CS 
(COMM)/618/2024

Saransh Jain 
Vs Sagar Sahni

Queency 
Jain

queencyjain199
9@gmail.com

CS 
(COMM)/608/2024

M/s Bindal 
Marketing Co 
Vs Jauhari 
Printers 
Private 
Limited

SUNIL 
MITTAL

sunilmittal37@
gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Advocate 
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Date of e-
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10 Central

307 Civil 18-05-2024 9650682928 15-05-2024

307 Civil 27-05-2024 9711424345 08-05-2024

307 Civil 28-05-2024 98104481016 21-05-2024

307 Civil 28-05-2024 9873560776 24-05-2024

307 Civil 29-05-2024 9650145159 27-05-2024

11 Central CS (COMM) 22-05-2024 9654925353 -

CS (COMM) 22-05-2024 9716365042

CS (COMM) 01-05-2024 9810019614 29.04.2024

CS (COMM) 02-05-2024 7065517065 29.04.2024

CS (COMM) 02-05-2024 9212036118

CS (COMM) 02-05-2024 9212036118

CS (COMM) 03-05-2024 9811161525 15.04.2024

CS (COMM) 13-05-2024 9811767517 30.04.2024

CS (COMM) 07-05-2024 9899794006 13.12.2023

CS (COMM) 07-05-2024 9654009869 - 21.09.2023

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/619/2024

Nike Innovate 
C V Vs Fashion 
Zone

Shravan 
Bansal

rishi@unitedan
dunited.com

CS 
(COMM)/638/2024

Shankar Lal Vs 
Shahid Abbas

Shreyek 
Gupta

shreyek@horiz
onassociates.in

CS 
(COMM)/646/2024

Hero 
InvestCorp 
Private 
Limited Vs 
Ashok Kumar

Aastha 
sharma

mail@thelegist
@gmail.com

CS 
(COMM)/645/2024

TDG 
Infraengineeri
ng Pvt Ltd Vs 
M/s National 
Construction

RAJEEV  
GUPTA

rajeevguptalaw
yer@gmail.cm

CS 
(COMM)/667/2024

Rashi Santosh 
Soni and Anr 
Vs Rajesh 
Sharma and 
Anr

Jaspreet 
Singh Kapur

jaspreet.kapur
@gmail.com

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS 
(COMM)/629/2024

URMILA DEVI 
Vs DTWELVE 
SPPACES PVT 
LTD

Vijay Pal 
Sharma

vpsadvocate@g
mail.com

COURT ROOM 
310

CS 
(COMM)/630/2024

M/s GOYAL 
TRADING 
COMPANY 
ANDANR Vs 
M/s CHANAN 
MAL VINOD 
KUMAR AND 
ANR

Vineet Rana Vrlegalassociate
s12@gmail.com

06.02.2024 & 
13.02.2024

COURT ROOM 
310

CS 
(COMM)/535/2024

STATE BANK 
OF INDIA Vs 
M/S SHILPA 
DESIGNER 
SAREE 
THROUGH 
PROP SH 
UMESH 
CHOUDHARY

Ashok Kr. 
Bahal

bahl.associates1
995@gmail.co
m

COURT ROOM 
310

CS 
(COMM)/551/2024

CANARA 
BANK Vs 
AMEETA JAIN

Harpreet 
Singh

pristinelawcare
1@gmail.com

COURT ROOM 
310

CS 
(COMM)/549/2024

ICICI BANK 
LTD Vs 
SURINDER 
VERMA

Vikas 
Chopra

vikaschopraadv
ocate@gmail.co
m

29.04.2024 & 
23.05.2024

COURT ROOM 
310

CS 
(COMM)/550/2024

ICICI BANK 
LTD Vs 
SUNNY 
BHALLA

Vikas 
Chopra

vikaschopraadv
ocate@gmail.co
m

29.04.2024 & 
23.05.2024

COURT ROOM 
310

CS 
(COMM)/559/2024

SHYAM LAL 
Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

Satyendra 
Kr. Singh

sksingh16@gm
ail.com

COURT ROOM 
310

CS 
(COMM)/591/2024

STATE BANK 
OF INDIA Vs 
MR 
HARGYAN 
SINGH

Biplab Kr. 
Mukherjee

advocatebkm@
gmail.com

COURT ROOM 
310

CS 
(COMM)/569/2024

M/S NEW 
NORTHWAYS 
TRANPORT 
ORGANISATI
ON AND ANR 
Vs M/S 
SHAYONA 
HEALTH AND 
HYGIENE 
CARE 
PRODUCT 
AND ANR

Ghanshyam 
Mishra

legal_gm1968
@yahoo.co.in

COURT ROOM 
310

CS 
(COMM)/571/2024

DEEPIKA 
STEEL Vs M/S 
HITESH 
METAL 
CORPORATIO
N

Manish 
Malik



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
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Advocate 
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Number

Advocate 
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Date of e-
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Court Fees

11 Central

CS (COMM) 22-05-2024 9811020050 08.05.2024

CS (COMM) 15-05-2024 9718209970 10.05.2024

CS (COMM) 30-05-2024 9811085066 09.05.2024

12 Central 401 183/2024 03.05.2024 9811311360 /

401 182/2024 03.05.2024 9811311360 /

401 OMP (I) COMM 420/2024 01.05.2024 9873347330 /

401 CS COMM 548/2024 02.05.2024 9212036118 03.08.2023

401 CS COMM 556/2024 03.05.2024 9811767517 02.04.2024

401 185/2024 04.05.2024 9313350568 01.05.2024

401 181/2024 03.05.2024 9999633366 01.05.2024

401 CS COMM 570/2024 07.05.2024 9268300000 13.05.2024

401 OMP (I) COMM 451/2024 08.05.2024 98733347330

401 192/2024 09.05.2024 9313780408

401 203/2024 15.05.2024 9444446565

401 M.EXECUTION 483/2024 27.05.2024 9711424345

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS 
(COMM)/631/2024

ADITYA 
VIKRAM 
BANSAL AND 
ANR Vs 
NARPATH 
PROP OF JAI 
DURGA 
TRANSPORT 
CORP

Rakesh 
Bhalla

rakesh2c2@yah
oo.co.in

COURT ROOM 
310

CS 
(COMM)/605/2024

HERO 
INVESTCORP 
PRIVATE 
LIMITED AND 
ANR Vs 
ASHOK 
KUMAR

Pramod Kr. 
Singh

aastha@thelegi
st.com

COURT ROOM 
310

CS 
(COMM)/664/2024

DABUR INDIA 
LTD Vs MOVA 
SIVA 
NAGESHWAR
A RAO AND 
ORS

Hemant 
Gupta

vakilhra@hotm
ail.con

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

EXECUTION 
COMM

M/S ANU 
PRODUCTS 
LTD. V/S 
SAHI KUMAR

NAVDEEP 
SINGH

NSINGH_1908
@YAHOO.CO.I
N

EXECUTION 
COMM

M/S ANU 
PRODUCTS 
LTD. V/S 
SHAILESH 
VANICHAND
RA VYAS & 
ANR.

NAVDEEP 
SINGH

NSINGH_1908
@YAHOO.CO.I
N

TATA 
MOTORS 
FINANCE 
LTD. V/S 
PRADEEP 
JAGBIR 
SINGH

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@G
MAIL.COM

ICICI BANK 
LTD. V/S 
MANISH 
DUBEY

VIKAS 
CHOPRA

VIKASCHOPR
AADVOCATE@
GMAIL.COM

STATE BANK 
OF INDIA V/S 
BRIJ MOHAN

BIPLAB KR. 
MUKHERJE
E

ADVOCATEBK
MASSOCIATES
@GMAIL.COM

EXECUTION 
COMM

UNIVORN 
DENMART 
LTD. V/S 
EVOLVE 
TECHNOLOGI
ES & 
SERVICES 
PVT. LTD. & 
ANR.

GUNJAN 
KUMAR

ASSOCIATE@C
GK.LEGAL

EXECUTION 
COMM

M/S DAYA 
RAM PREM 
SAGAR JAIN 
& CO. V/S 
NIDHI 
INTERNATIO
NAL & ANR.

PAWAN 
KUMAR

ADVOCATEPA
WANDEDHA@
GMAIL.COM

RAVI 
AGGARWAL 
V/S 
PRABHNEET 
SINGH

BHARAT 
GUPTA

TATA 
MOTORS 
FINANCE 
LTD. V/S 
ANIL KUMAR 
YADAV

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@G
MAIL.COM

EXECUTION 
COMM

SHILPA 
KHANNA V/S 
SHUMIT 
CHPORA

S.B. 
PANDEY

SBPANDEY7@
YAHOO.COM

EXECUTION 
COMM

M/S A.P.R. 
BIDI 
FACTORY V/S 
M/S 
TRIMURTI 
BHAI 
TENDUPATTA 
TRADERS

SAMEER 
SIDHAR

SAMEER.SIDH
AR@METROP
OLITANLEGAL
.IN

LIFE STYLE 
V/S ADBUL 
WAHID 
ISMAIL 
PAWAR

SHREYED 
GUPTA

SHREYEK92@
GMAIL.COM
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Petitioner 
Name VS 
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Payment of 
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12 Central

401 OMP (I) COMM 495/2024 28.05.2024 9811452022

401 CS COMM 663/2024 30.05.2024 9818451845 27.05.2023

401 CS COMM 666/2024 30.05.2024 9810210832 20.05.2023

401 CS COMM 673/2024 31.05.2023 9871441764 08.05.2023

401 216/2024 31.05.2024 9310707170

401 OMP (I) COMM 498/2024 28.05.2024 9811452022

401 OMP (I) COMM 497/2024 28.05.2024 9811452022

401 OMP (I) COMM 467/2024 10.05.2023 9811452022

401 OMP (I) COMM 468/2024 10.05.2024 9811452022

13 Central 402 CIVIL 02-05-2024 8130909187 27-04-2024

402 CIVIL 02-05-2024 8381045856 16-04-2024

402 CIVIL 02-05-2024 8381045856 16-04-2024

402 CIVIL 08-05-2024 8076436608 01-05-2024

402 ARBITRATION 03-05-2024 9811452022 ---

402 CIVIL 09-05-2024 9810387379 24-04-2024

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

HDFC BANK  
LTD V/S RBT 
PRIVATE 
LIMITED & 
ANR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

RAMESH 
MADAN V/S 
SMT. 
GULSHAN 
GULATI

AMARDEEP 
MAINI

ADVOVCATEM
AINI@GMAIL.
COM

SBI V/S 
MUKESH 
GROVER

VIJAY 
PRAKASH

M/S RAM 
NIWAS GOEL 
V/S MCD

AVINASH 
TRIVEDI

AKTRIVEDILA
WOFFICES@G
MAIL.COM

EXECUTION 
COMM

M/S SWARN 
KLA JEWELS 
PVT LTD V.S 
SHAPOORJI 
PALLONJI & 
CO PVT LTD

RAKESH 
KUMAR

INFO@DSNLE
GAL.COM

TATA 
CAPITAL LTD 
V/S 
PRAVINBHAI 
GHANSHYAM
BHAI 
BHARDWAJ

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

DCB BANK 
LTD V/S 
JALAN 
TRANSLOGIS
TICS INDIA 
LTD & ORS

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

HDFC BANK 
LTD V/S ASAD 
KHAN

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

HDFC BANK 
LTD V/S 
SUDESH 
KUMAR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/538/2024

RGSK EASY 
PACK 
PRIVATE 
LIMITED Vs 
RCM 
ENTERPRISE

Gurvinder 
Suri(P),

litigation@suric
o.in

CS 
(COMM)/543/2024

AMAR GUPTA 
Vs M/S ARVI 
LIGHTS AND 
ANR

Vaibhav  
Massey(P),

nishchal@legal
panda.in

CS 
(COMM)/542/2024

BIG DEEPER 
INDUSTRIES 
LLP AND ANR 
Vs M/S ARVI 
LIGHTS AND 
ORS

Vaibhav  
Massey(P),

nishchal@legal
panda.in

CS 
(COMM)/575/2024

Shubham 
Gupta  
Proprietor Of 
M/s Sajal 
Enterprises Vs 
Arun Kumar 
Proprietor Of 
M/s Himanshu 
Trading 
Company

Tushar 
Kwatra(P),

LEGALINVEST
23@GMAIL.CO
M

OMP (I) 
(COMM)/434/2024

Tata Capital 
Ltd Vs Sultan 
Choudhary

ANISH 
BHOLA(P),

ansh 
bhola17@yahoo
.com

CS 
(COMM)/578/2024

M/s A One 
Machined 
Components 
Pvt Ltd Vs M/s 
Nut House

TANIYA 
MADAAN(P
),

kkmukhijadv@
yahoo.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
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Advocate 
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Advocate 
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13 Central

402 CIVIL 03-05-2024 9971969135 19-04-2024

402 CIVIL 06-05-2024 9810474101 02-05-2024

402 CIVIL 07-05-2024 9810459344 --- 16-04-2024

402 CIVIL 06-05-2024 9811161525 30-04-2024

402 CIVIL 14-05-2024 9999680632 07-05-2024

402 CIVIL 15-05-2024 9810481016 10-05-2024

402 CIVIL 15-05-2024 9560366379 10-05-2024

402 EXECUTION 24-05-2024 9911178219 ---

402 CIVIL 31-05-2024 9871383435 30-04-2024

402 ARBITRATION 28-05-2024 9811452022 ---

402 CIVIL 30-05-2024 8527506427 27-05-2024

402 CIVIL 30-05-2024 9953394364 28-05-2024

402 ARBITRATION 01-05-2024 9873347330 ---

402 ARBITRATION 01-05-2024 9873347330 ---

402 ARBITRATION 08-05-2024 9873347330 ---

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/555/2024

JOHNSON 
CONTROLS 
(INDIA) 
PRIVATE 
LIMITED Vs 
MULTITEX 
FILTRATION 
ENGINEERS 
LTD

Shivangi 
Singh(P),

anish@ksandk.
com

CS 
(COMM)/561/2024

Arun Kumar 
Goyal Vs 
Mukesh 
Kumar

Sandeep 
Jindal(P),

sandeepjindals
@rediffmail.co
m

CS 
(COMM)/567/2024

M/s Rakesh 
Adesh 
Enterprises Vs 
Dheeraj 
Singhal

Subhash 
Chandra(P),

CS 
(COMM)/564/2024

AVNISH 
GUPTA Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

CS 
(COMM)/597/2024

M/s Pushkars 
Building 
Systems Pvt 
Ltd Vs M/s Rcc 
Infra Ventures 
Ltd

ARUN 
KUMAR(P),

ajaykumarvaibh
av@gmail.com

CS 
(COMM)/600/2024

Hero 
Investcorp 
Private 
Limited Vs 
Ashok Kumar

aastha 
sharma(P),

mail@thelegist.
com

CS 
(COMM)/601/2024

Sunita Bansal 
Proprietor 
Salasar 
Marketing 
India Vs Puran 
Chand 
Proprietor 
Puranchand 
And Brothers 
(jammu)

Madhav 
Kumar(P),

advmadhavkum
ar@gmail.com

Execution 
(Comm)/208/2024

Dilip Kumar 
Sarawagi Vs 
Anil Jain

Abhinav 
Garg(P),

MANISH.MKS
LEGAL@GMAI
L.COM

CS 
(COMM)/671/2024

JOGESH 
SINGH 
ARORA Vs 
NARINDER 
CHAWLA

ANKIT 
DWIVEDI(P
),

advankitdwived
i@gmail.com

OMP (I) 
(COMM)/500/2024

Dcb Bank Ltd 
Vs Jalan 
Translogistics 
India Ltd8106

ANISH 
BHOLA(P),

ansh 
bhola17@yahoo
.com

CS 
(COMM)/662/2024

Allied Tubes 
Pvt Ltd 
Through Its 
Director Mr 
Rishabh 
Taneja Vs M/S 
EKRA DECOR 
PVT LTD

JAGRITI 
JAIN(P),

UNLEGALGRO
UP@GMAIL.C
OM

CS 
(COMM)/665/2024

HAMDARD 
NATIONAL 
FOUNDATION 
INDIA Vs 
HAMDARD 
IMP PVT LTD

SHIVENDR
A PRATAP 
SINGH(P),

shivendra@the
acmeco.com

OMP (I) 
(COMM)/419/2024

TATA 
MOTORS 
FINANCE LTD 
Vs DEEPAK 
KUMAR 
YADAV

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

OMP (I) 
(COMM)/418/2024

TATA 
MOTORS 
FINANCE LTD 
Vs ASHOK 
KUMAR

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

OMP (I) 
(COMM)/458/2024

TATA 
MOTORS 
FINANCE LTD 
Vs 
DADARWAL 
ROAD LINES

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m
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13 Central

402 EXECUTION 09-05-2024 9811311360 ---

402 EXECUTION 14-05-2024 9811311360 ---

402 ARBITRATION 14-05-2024 8285002845 ---

402 ARBITRATION 14-05-2024 8285002845 ---

402 ARBITRATION 29-05-2024 9873347330 ---

402 ARBITRATION 29-05-2024 9873347330 ---

14 West 21-05-2024 8447630863 07-05-2024

15 West CS(COMM) 384/2024 02.05.2024 9810134854 30.04.2024

209Extn Block CS(COMM) 385/2024 02.05.2024 9996046592 18.04.2024

209Extn Block CS(COMM) 392/2024 03.05.2024 9968795009 04.04.2024

209Extn Block CS(COMM) 395/2024 04.05.2024 9718909886 01.05.2024

209Extn Block CS(COMM) 396/2024 04.05.2024 9811207046 30.04.2024

209Extn Block OMP(I)/COMM 93/2024 04.05.2024 9999330725

209Extn Block CS(COMM) 402/2024 08.05.2024 RAHUL RAI 9971824432 06.05.2024

209Extn Block CS(COMM) 424/2024 14.05.2024 9810573041 05.05.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Execution 
(Comm)/193/2024

Anu Products 
Ltd Vs Swaran 
Singh

MUKESH 
AGGARWA
L(P),

nsingh_1908@
yahoo.co.in

Execution 
(Comm)/202/2024

M/s Anu 
Products Ltd 
Vs Deepak 
Singh Chauhan

MUKESH 
AGGARWA
L(P),

nsingh_1908@
yahoo.co.in

OMP (I) 
(COMM)/485/2024

Hdfc Bank Ltd 
Vs Sanjay 
Tvagi

SANJEEV 
PATHAK(P),

litigation@srcsl
egal.com

OMP (I) 
(COMM)/484/2024

Hdfc Bank Ltd 
Vs Nisha Tyagi

SANJEEV 
PATHAK(P),

litigation@srcsl
egal.com

OMP (I) 
(COMM)/513/2024

Tata Motors 
Finance 
Limited Vs Om 
Veer Singh

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

OMP (I) 
(COMM)/512/2024

Tata Motors 
Finance 
Limited Vs 
Dipu Kumar

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

201
Extn Block

Civ DJ Civ DJ/422/2024 TRAVEL 
UNRAVEL 
PVT LTD Vs 
TRAVEL 
UNRAVEL 
PVT LTD

Gaurav 
Tyagi(P),

tvsarlaw@gmaíl
.com

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

M/S 
WORLDFA 
EXPORTS 
PVT LTD VS 
M/S RMR 
BRANDS

SAMEER 
DEWAN

sameerdewan12
3@rediffmail.co
m

M/S 
JAGDAMBA 
STEELS VS. 
ADARSH 
ENTERPRIS
ES

KRISHAN 
KANHAIY
A

advkkgoel@gm
ail.com

INTER 
EVENT 
MANAGEME
NT 
SERVICES 
VS. SUNIL 
KUMAR

KARTICK
AY 
MATHUR

kartickay7@gm
ail.com

CANARA 
BANK VS. 
GURPREET 
KAUR

KUMAR 
VISHWJE
ET

delhilawyers76
@yahoo.com

AA 
PHARMATR
ADE PVT 
LTD VS. MY 
PHARMACY 

NEERAJ 
GUPTA

info@juslawoffi
ce.co.in

HDB 
FINANCIAL 
SERVICE VS. 
R N CARGO 
CARRIER

SUNIL 
SEHRAWAT 

delhilawyers76
@yahoo.com

VIJAY 
KUMAR 
GUPTA VS. 
KAWALJEET 
SINGH

advocates@lexp
ractica.com

M/S 
WINSTROL 
PETRO 
CHEMICAL 
PVT. LTD VS. 
M/S ARYAN 
CONSTRUCTI
ON AND 
ASSOCIATES

RAJESH 
RAI 

info@rrlegal.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
Name VS 
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Advocate 
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Number

Advocate 
email ID
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Payment of 
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15 West

209Extn Block CS(COMM) 431/2024 16.05.2024 9312400295 14.05.2024

209Extn Block CS(COMM) 434/2024 17.05.2024 9999886249 15.04.2024

209Extn Block CS(COMM) 443/2024 18.05.2024 9899596050 30.04.2024

209Extn Block CS(COMM) 444/2024 18.05.2024 9899596050 30.04.2024

209Extn Block CS(COMM) 449/2024 21.05.2024 981071302 14.05.2024

209Extn Block CS(COMM) 450/2024 21.05.2024 9811333939 14.05.204

209Extn Block CS(COMM) 451/2024 21.05.2024 C.P. WING 9810638066 30.04.2024

209Extn Block CS(COMM) 459/2024 24.05.2024 9910515215 20.04.2024

209Extn Block CS(COMM) 461/2024 27.05.2024 981137371 20.04.2024

209Extn Block CS(COMM) 462/2024 27.05.2024 8826778527 16.05.2024

209Extn Block CS(COMM) 466/2024 29.05.2024 8130707356 16.04.2024

209Extn Block CS(COMM) 470/2024 30.05.2024 9717458522 20.05.2024

209Extn Block CS(COMM) 471/2024 30.05.2024 9811400314 21.05.2024

16 West Recovery 02-05-2024 9899596050 30-04-2024

Recovery 02-05-2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

FEDRAL 
BANK VS. 
KHEM 
CHAND

SUNITA 
BHARDWA
J

connect@snsleg
al.in

PUNJAB 
SIND BANK 
VS. 
SURENDER 
SINGH

SANDEEP 
TYAGI

sk.tyagi@gmail.
com

INDIAN 
OVERSEAS 
BANK VS. 
CHANDRA 
KANWAR

UJJWAL 
KUMAR

ujjwallwfirm@g
mail.com

INDIAN 
OVERSEAS 
BANK VS. 
VIMLA DEVI

UJJWAL 
KUMAR

ujjwallwfirm@g
mail.com

RAI 
INNOTECH 
POLYMERS 
PVT LTD VS. 
SKAI TUBES

VISHAL 
GARG 

vishalgarg777@
gmail

RAJKAMAL 
PLYWOOD 
NDIA VS. 
M/S 
ALLIANCE 
CONSTRUCT
ION

ATUL 
KHANDEL
WAL

r.a.g.chambers
@gmail.com

SHRI 
INDERJEET 
SINGH

advcpwig@gma
il.com

EONN PLAST 
INDIA PVT 
LTD VS. M/S 
VIVAAN 
DESH 
NIRMAN

LOKESH 
NATH JHA

advlokesh86@g
mail.com

RAJCO 
BUILDWELL 
PVT LTD VS. 
ANJALI 
GUPTA

PRASHANT 
DIWAN

advdiwans@gm
ail.com

SANJAY 
GUPTA VS. 
CLEAN DROP 
FILTERATION 
INDIA PVT. 
LTD

DAMINI 
AGGARWA
L

advdaminiaggar
wal@gmail.com

PRIMROSE 
MULTIPLAST 
PVT. LTD VS. 
SWIFT 
SYSTEM

S.P. 
BANSAL

kinky601@gma
il.com

TRANS FOAM 
INDUSTRIES 
VS. DLITE 
FOAM PVT 
LTD

RANA 
PRADEEP

ranapradeep10
20@gmail.com

UCO BANK 
VS. 
SUBJHASH 
CHANDER

ARUN 
SHARMA

advarunsharma
2009@gmail.co
m

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/389/2024

Indian 
Overseas Bank 
Vs Anita Devi

Dharmendra
(P),

ujj 
wallawfirm(@g
maii. com

203
Extn Block

Execution 
(Comm)/128/2024

Gurmeet Kaur 
Vs Sita Ram

Afroz 
Ahmad(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Advocate 
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Advocate 
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16 West

Recovery 02-05-2024 9810134864 30-04-2024

Recovery 03-05-2024 9599624216

Recovery 03-05-2024 9810954389 02-05-2024

Recovery 06-05-2024

Recovery 08-05-2024 9212322100 Not Given 01-05-2024

Recovery 08-05-2024 9312248337 02-05-2024

Recovery 09-05-2024

Recovery 09-05-2024 9213392006 06-05-2024

Recovery 10-05-2024 9999132159 08-05-2024

Recovery 10-05-2024 8560585186 29-05-2024

Recovery 10-05-2024

Recovery 13-05-2024

Recovery 14-05-2024

Recovery 14-05-2024 9310O2222 30-04-2024

Recovery 14-05-2024 9999556464 09-05-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/388/2024

M/s Worldfa 
Exports Pvt 
Ltd Vs Shaukat 
Aziz

Sameer 
Dewan(P),

11meerdew1n12
3Qrediffmall.co
m

203
Extn Block

OMP (I) 
(COMM)/92/2024

Hdfc Bank Ltd 
Vs Keshav 
Mahajan

Kusum 
BHATT(P),

ashim.bhattl7@
gmail.com

203
Extn Block

CS 
(COMM)/394/2024

Sindhu Impex 
Through 
Partner 
Sumeet Sindhu 
Vs Dr 
International 
Private 
Limited

AMIT 
SANDUJA(P
),

amitsanduja99
@gmail.com

203
Extn Block

Execution 
(Comm)/133/2024

Nitesh Kumar 
Vs Santokh 
Dhunna

Daya 
Shankar 
Yadav(P),

203
Extn Block

CS 
(COMM)/404/2024

Naveen Sodhi 
Vs Pawan 
Kumar 
Aggarwal

Meenu 
Dilawari(P),

203
Extn Block

CS 
(COMM)/403/2024

Shri Samir Jha 
Vs Naseem 
Begum

Rajeev 
Aggarwal(P)
,

AGGARWALRA
JEEV79@GAM
IL.COM

203
Extn Block

OMP (I) 
(COMM)/96/2024

HDFC Bank 
Ltd Vs Deepa 
Singh Thakur

ASHIM  
BHATT(P),

203
Extn Block

CS 
(COMM)/406/2024

Ms Dimple 
Enterprises 
Prop Ps 
Maewaha Vs 
Ms Disruptive 
Health 
Solution Pvt 
Ltd

Mohar 
Singh(P)

ADVMOHARSI
NGH.K 10 
@gmail.com

203
Extn Block

CS 
(COMM)/410/2024

State Bank Of 
India Vs 
Rajesh Kumar

ADAITA 
KUMAR  
ROUT(P),

AKROUTADVO
CAT~GMAihC
OM 

203
Extn Block

CS 
(COMM)/409/2024

Super India 
Paper Private 
Limited Vs 
Monika 
Kapoor

KARAN 
SUNEJA(P),

ksadvocates@g
mail.com

203
Extn Block

Execution 
(Comm)/140/2024

Anil Kumar 
Tyagi Vs Satish 
Kumar Mishra

ABHISHEK 
GUPTA(P),

203
Extn Block

OMP (I) 
(COMM)/100/2024

Shriram 
Finance Ltd Vs 
Samun

Manoj 
Kumar(P),

203
Extn Block

Execution 
(Comm)/143/2024

Saurabh 
Aggarwal Vs 
Sejawal 
Projects

Vikas 
Sharma(P),

203
Extn Block

CS 
(COMM)/427/2024

Goodwill 
Paints And 
Chemicals Co 
Vs Aggarwal 
Chem Tech Pvt 
Ltd

RAJESH 
GUPTA(P),

AGGARWALC
HEM@YAHOO
.CO.IN

203
Extn Block

CS 
(COMM)/426/2024

M/s 
Parmeshthi 
Enterprises Vs 
Malbros 
International 
Pvt Ltd

Vaibhav 
Gupta(P),

ADVAIBHAVG
UPTA@GAMIL
.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Advocate 
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Advocate 
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Payment of 
Court Fees

16 West

Recovery 14-05-2024 9312414473 07-05-2024

Recovery 17-05-2024

Recovery 20-05-2024 9958997786 16-05-2024

Recovery 28-05-2024 8285672608 19-10-2022

Recovery 30-05-2024

Recovery 30-05-2024 8285672608 08-10-2023

Recovery 31-05-2024 9811783019 28-05-2024

Recovery 31-05-2024 17-05-2024

Recovery 31-05-2024

Recovery 17-05-2024

17 West CS (COMM) 02-05-2024 9999797229 15-02-2024

CS (COMM) 02-05-2024 981145027 12-04-2024

CS (COMM) 04-05-2024 9873558888 30-04-2024

CS (COMM) 06-05-2024 9810134864 30-04-2024

CS (COMM) 07-05-2024 9599300760 03-05-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/425/2024

Sanjay Jain Vs 
Kdr Forgings 
Pvt Ltd

SURINDER 
JAIN(P),

SURINDERJAI
N666@GAMIL.
COM

203
Extn Block

Execution 
(Comm)/145/2024

AMIT 
SHARMA Vs 
DAUS 
PACKAGING 
INDIA PVT 
LTD

DEEPAK 
GROVER(P)
,

203
Extn Block

CS 
(COMM)/447/2024

M/s Best 
Roadways 
Limited Vs 
Arun Gupta

Rehana 
Ahmed(P),

REHANA3191
@GMAIL.COM

203
Extn Block

CS 
(COMM)/463/2024

Saraogi Super 
Sales Pvt Ltd 
Vs Mr Sandeep 
Kataria

VARUN 
BEDI(P),

advocatevarunb
edi@gmail.com 

203
Extn Block

OMP (I) 
(COMM)/107/2024

Shriram 
Finance Ltd Vs 
Jatin Sharma 
8150

Manoj 
Kumar(P),

203
Extn Block

CS 
(COMM)/469/2024

Saraogi Super 
Sales Pvt Ltd 
Vs Asma 
Khatoon

VARUN 
BEDI(P),

advocatevarunb
edi@gmail.com 

203
Extn Block

CS 
(COMM)/475/2024

Tarun Kumar 
Kulshreshta Vs 
Surehab 
Healthcare Pvt 
Ltd

Akshay 
Goel(P),

akshay.goellO@
agandassociates
.in 

203
Extn Block

CS 
(COMM)/476/2024

Rachna Bansal 
Vs Rohit Garg

Chakit 
Singhal(P),

9818613613, 
9350613613 

lexchakitsingha
l@gmail.com 

203
Extn Block

Counter 
Claim/34/2024

Umesh 
Sharma Vs 
Navkar 
International

SHASHANK 
 
SHARMA(P)
,

203
Extn Block

Execution 
(Comm)/146/2024

MANJIT 
KAUR, 
PROPRIETOR 
GP 
INDUSTRIES 
Vs SMC 
ELECTRONIC
SSH. SANJAY JINDAL, 

DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

CS 
(COMM)/386/2024

VINTAGE 
CREDIT AND 
LEASING PVT 
LTD Vs AJAY 
PAL SINGH 
AND ORS

GAURAV 
MALHOTR
A

malhotra_gaur
av1976@yahoo.
co.in

CS 
(COMM)/387/2024

M/S RASS 
SALES 
SYSTEMS 
INDIA PVT 
LTD Vs 
KAMAKSHI 
ENTERPRISE
S

M L 
MAHAJAN

Gauravmahajan
_23@yahoo.co.
in

CS 
(COMM)/397/2024

RAM 
NARAYAN Vs 
NEETU 
ARYAN

JITINMAN
N

mannasso247@
gmail.com

CS 
(COMM)/399/2024

M/s 
WORLDFA 
EXPORTS PVT 
LTD Vs 
SATVINDER 
KAUR

SAMEER 
DHAWAN

sameerdewan12
3@rediffmail.co
m

CS 
(COMM)/401/2024

SITA RAM 
AND 
COMPANY 
PVT LTD Vs 
PRABHUDAS 
KARSANBHAI 
PATEL

SEWA 
SINGH

legal.src@sitara
mco.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

17 West

CS (COMM) 13-05-2024 9990708680 08-05-2024

13-05-2024 811133644 NIL

17-05-2024 9599624216 NIL

CS (COMM) 17-05-2024 9899395409 14-05-2024

CS (COMM) 17-05-2024 9899395409 14-05-2024

CS (COMM) 20-05-2024 9599043045 16-05-2024

CS (COMM) 20-05-2024 92121 93450 16-05-2024

CS (COMM) 22-05-2024 9654619810 12-05-2024

31-05-2024 811133644 NIL

CS (COMM) 31-05-2024 8800892099 20-04-2024

18 West 390/2024 03-05-2024 9560366379 01.05.2024

391/2024 03-05-2024 9312520717 30.04.2024

398/2024 06-05-2024 9871316969 03.05.2024

414/2024 13-05-2024 9811112087 03.05.2024

415/2024 13-05-2024 9599801185 03.05.2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/417/2024

GLOBAL 
AUDIO TEXT 
SOLUTION 
PVITATE 
LIMITED Vs 
Hdfc Bank 
Limited

SHASHI 
KAUSHIK

lawgicalalliance
@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/99/2024

SHRI RAM 
FINANCE LTD 
Vs SAMUN

MANOJ 
KUMAR

Manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/103/2024

HDFC BANK 
LTD Vs RANA 
AKIL

KUSHAM 
BHATT

Ashim.bhattl7
@gmail.com

CS 
(COMM)/435/2024

UNION BANK 
OF INDIA Vs 
RAVINDER 
KUMAR

RAJIV 
KUMAR

rajivpathakadvo
cate@gmail.co
m

CS 
(COMM)/437/2024

UNION BANK 
OF INDIA Vs 
RAVINDER 
KUMAR

RAJIV 
KUMAR

rajivpathakadvo
cate@gmail.co
m

CS 
(COMM)/445/2024

M/S 
GURDYAL 
AND  SONS Vs 
IMPASTO 
COMMUNICA
TIONS 
PRIVATE 
LIMITED

U K 
SINGHAL

legal@sigmaleg
al.in

CS 
(COMM)/446/2024

RISHI 
PRAKASH Vs 
ABU  TALAHA 
CHOUDHURY

SANJAY 
GARG

advsanjaygarg1
@gmail.com

CS 
(COMM)/454/2024

M/S M.D 
TRADING 
HOUSE Vs MR 
RAJKUMAR 
THAKRAL

N SAGAR 
VERMA

advocatesagarv
arna@giiiail.co
m

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/110/2024

SHRIRAM 
FINANCE LTD 
Vs JATIN 
SHARMA 0913

MANOJ 
KUMAR

Manojk.adv@g
mail.com

CS 
(COMM)/473/2024

UNION BANK 
OF INDIA Vs 
Siddharth 
Kasana Prop 
Of Prashi Infra 
Solutions

SANDEEP 
DHARIWAL

dhariwalsandee
p905@gmail.co
m

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

CS 
(COMM)/390/2
024

Skywalk 
Footwear Vs 
Mohit Madan

Madhav 
Kumar

advmadhavkum
ar@gmail.com

CS 
(COMM)/391/2
024

Punjab 
National Bank 
Vs M/s Tanush 
Electronics

Sudesh 
Kumari 
Sharma

sharmasudesh5
90@gmail.com

CS 
(COMM)/398/2
024

Alniche 
Lifesciences 
Pvt Ltd Vs 
Bram 
Healthcare Pvt 
Ltd

Arpit 
Bhargava

abandpartnerso
ffice@gmail.co
m

CS 
(COMM)/414/2
024

Sanjeev Jain 
Vs Kunal 
Bhalla

Sanjay 
Padam Jain

SPJainlawfirm
@gmail.com

CS 
(COMM)/415/2
024

M/s Fix Well 
Industries Vs 
Dhawani 
Trading 
Company

Amarendra 
Kr. Dubey

Outsmartadvoc
ate@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

18 West

420/2024 14-05-2024 9711752002 09.05.2024

421/2024 14-05-2024 8527506427 06.05.2024

432/2024 16-05-2024 9312276651 08.05.2024

436/2024 17-05-2024 9312209463 10.02.2023

439/2024 18-05-2024 9899596050 30.04.2024

440/2024 18-05-2024 9899596050 30.04.2024

441/2024 18-05-2024 9311325398 10.05.2024

442/2024 18-05-2024 9811773177 07.05.2024

453/2024 22-05-2024 9818376231 20.05.2024

457/2024 24-05-2024 9811116256 01.09.2019

458/2024 24-05-2024 9560396555 Not Provided 21.05.2024

460/2024 27-05-2024 9717468652 20.05.2024

19 West 03-05-2024 NA

03-05-2024 9811479499 18-12-2023

06-05-2024 8595615868

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/420/2
024

Shiv Electric 
Vs Bagga 
Enterprises

Ravi 
Krishan 
Chandna

RAVIKRISHAN
CHANDNA@G
MAIL.COM

CS 
(COMM)/421/2
024

Behari Lal 
Darshan Lal 
Pvt Ltd 
Through Its Ar 
Mr Rahul 
Kaushik Vs 
Agro White 
Industries Pvt 
Ltd  Through 
Its Directors

Jagriti Jain UNLEGALGRO
UP@GMAIL.C
OM

CS 
(COMM)/432/2
024

Suresh Soni Vs 
M/s Bharat 
Industries

Rajeev K. 
Tiwari

r.tiwari88@gm
ail.com

CS 
(COMM)/436/2
024

Rajinder 
Kumar Arora 
Vs Pawan 
Kumar

Ashok 
Chhaparia

ashokchhaparia
@gmail.com

CS 
(COMM)/439/2
024

Indian 
Overseas Bank 
Vs Chandra 
Prakash 
Sharma

Ujjwal 
Kumar

ujjwallawfirm@
gmail.com

CS 
(COMM)/440/2
024

Indian 
Overseas Bank 
Vs Indira Devi

Ujjwal 
Kumar

ujjwallawfirm@
gmail.com

CS 
(COMM)/441/2
024

Tikka Junction 
Pvt Ltd Vs 
Shavina Arora

Surinder 
Singh

mail@tmjuris.c
om

CS 
(COMM)/442/2
024

M/s Sawhney 
Industries Vs 
M/s Ratan 
Industries

Ishvinder 
Singh

advishvinder@
gmail.com

CS 
(COMM)/453/2
024

Rajesh Khanna 
Vs Rajesh 
Kumar Sharma

Arush Kr. 
Malhotra

mwlawassociate
s@gmail.com

CS 
(COMM)/457/2
024

Omega 
Marketing Pvt 
Ltd Vs Zeal 
Impressions 
Pvt Ltd

Rajeev 
Kapoor

rajeevkapoor_2
007@rediffmail
.com

CS 
(COMM)/458/2
024

Canara Bank 
Vs Harshil 
Manchanda

Ashok 
Kumar

CS 
(COMM)/460/2
024

M/s Ms 
Industries, 
Through Its 
Proprietor Vs 
M/s Vantage 
Integrated 
Security 
Solutions 
Private 
Limited

Kunal 
Madan

kunalmadan@k
malawoffice.co
m

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

Execution 
(Comm.)/130/2
024

Execution 
(Comm.)/130/2024

Sarvesh 
Security 
Services Pvt 
Ltd Vs Guru 
Govind Singh 
Govt Hospital

CS 
(COMM)/393/2
024

CS 
(COMM)/393/2024

Shree Shyam  
Enterprises Vs 
Hardoi Bansal 
Goods Carrier 
Pvt Ltd

AKSHAY 
KUMAR

LEGALAFFAIR
.133@GMAIL.C
OM

CS 
(COMM)/400/2
024

CS 
(COMM)/400/2024

Naresh Bansal 
Proprietor Of 
Sri Balaji Sales 
Corporation Vs 
Mohammad 
Kamran

SHAYUK 
KUMAR

SHAYUK@ASH
.ASSOCIATES

26-04-2024 
& 29-04-
2024



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

19 West

07-05-2024 9212190624 NA

07-05-2024 9212190624 NA

09-05-2024 NA

09-05-2024 9811166800 21-02-2024

09-05-2024 9911000126 07-05-2024

10-05-2024 NA

10-05-2024 9818365011 15-02-2024

13-05-2024 9999080438 23-04-2024

13-05-2024 9999080438 23-04-2024

13-05-2024 9899596050 30-04-2024

13-05-2024 9810955779 15-04-2024

13-05-2024 8285672608 09-05-2024

13-05-2024 8285672608 09-05-2024

14-05-2024 9891125411 20-09-2023

14-05-2024 9891125411 20-09-2023

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/94/2
024

OMP (I) 
(COMM.)/94/2024

HDB Financial 
Services 
Limited Vs 
Puran Chand 
And Ors

SUNIL 
SEHRAWAT

NOT 
PROVIDED

OMP (I) 
(COMM.)/95/2
024

OMP (I) 
(COMM.)/95/2024

HDB Financial 
Services 
Limited Vs 
Singh 
Transport 
Company And 
Ors

SUNIL 
SEHRAWAT

NOT 
PROVIDED

Execution 
(Comm.)/135/2
024

Execution 
(Comm.)/135/2024

M/s Plannco 
Steel Products 
Vs OK Play 
India Ltd

CS 
(COMM)/405/2
024

CS 
(COMM)/405/2024

Kwality 
Polythreads 
Pvt Ltd 
Through Its CS 
Chakravrtee 
Singh Vs M/s 
Afzal Trading 
Co. Through 
Its Partners

ASHISH 
KAPUR

ASHISHKAPU
R07@GMAIL.C
OM

CS 
(COMM)/407/2
024

CS 
(COMM)/407/2024

Union Bank Of 
India Vs 
Mayank Gupta

ALOK 
KUMAR

NOT 
PROVIDED

Execution 
(Comm.)/138/2
024

Execution 
(Comm.)/138/2024

M/s Vason 
Printopack Pvt 
Ltd Vs M/s 
Maheshwari 
Box and 
Lamination

CS 
(COMM)/408/2
024

CS 
(COMM)/408/2024

Lancer 
Footwear India 
Pvt Ltd Vs 
Raisa Begum

SHRAM VIR 
VATS

VATSADVOCA
TE1978@GMAI
L.COM

CS 
(COMM)/411/2
024

CS 
(COMM)/411/2024

Sunil Kumar 
Vs Bellstar 
Trading 
Private 
Limited

RAHUL 
RAJPAL

ADVOCATERA
HULRAJPAL@
GMAIL.COM

CS 
(COMM)/412/2
024

CS 
(COMM)/412/2024

Sunil Kumar 
Vs Millenium 
Technologies

RAHUL 
RAJPAL

ADVOCATERA
HULRAJPAL@
GMAIL.COM

CS 
(COMM)/413/2
024

CS 
(COMM)/413/2024

Indian 
Overseas Bank 
Vs Jitendra 
Prajapat(Borro
wer)

DHARMEN
DRA

UJJWALLAWF
IRM@GMAIL.
COM

CS 
(COMM)/416/2
024

CS 
(COMM)/416/2024

Dyninno India 
LLP Vs Ashish 
Sharma

GAURAV  
MOHAN

LEBERHANLA
WOFFICE@G
MAIL.COM

CS 
(COMM)/418/2
024

CS 
(COMM)/418/2024

Saraogi  Super 
Sales Pvt Ltd 
Vs Manoj 
Kumar

VARUN 
BEDI

ADVOCATEVA
RUNBEDI@G
MAIL.COM

CS 
(COMM)/419/2
024

CS 
(COMM)/419/2024

Saraogi Super 
Sales Pvt Ltd 
Vs Anil Modi

VARUN 
BEDI

ADVOCATEVA
RUNBEDI@G
MAIL.COM

CS 
(COMM)/422/2
024

CS 
(COMM)/422/2024

INDIAN 
OVERSEAS 
BANK Vs 
PUNEET 
CHAUDHARY

PUNEET 
CHAUDHA
RY

OFFICEOFBRI
JESHKTAMBE
R@GMAIL.CO
M

CS 
(COMM)/423/2
024

CS 
(COMM)/423/2024

INDIAN 
OVERSEAS 
BANK Vs 
SAPNA 
AGGARWAL

PUNEET 
CHAUDHA
RY

OFFICEOFBRI
JESHKTAMBE
R@GMAIL.CO
M



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

19 West

15-05-2024 9873245548 04-05-2024

15-05-2024 9810224624 22-02-2024

15-05-2024 7985456927 09-02-2024

17-05-2024 9968237035 19-03-2024

17-05-2024 7042198312 15-05-2024

18-05-2024 NA

20-05-2024 8860353372 16-05-2024

21-05-2024 9811165857 18-05-2024

22-05-2024 9711155443 20-05-2024

22-05-2024 9810194135 14-05-2024

28-05-2024 9999886249 15-04-2024

29-05-2024 9811333939 17-05-2024

29-05-2024 9711161488 23-05-2024

30-05-2024 9811133644 NA

30-05-2024 8130707356 16-04-2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/428/2
024

CS 
(COMM)/428/2024

Canara Bank 
Vs Megha 
Gupta

SUMIT 
VIRMANI

VIRMANILAW
CO@GMAIL.C
OM

CS 
(COMM)/429/2
024

CS 
(COMM)/429/2024

Canara Bank 
Vs Shahnawaj 
And  Anr.

AMIT 
GUPTA

AMITGUPTAA
DV366@GMAI
L.COM

CS 
(COMM)/430/2
024

CS 
(COMM)/430/2024

Scorchers 
Services I Pvt 
Ltd Vs S K 
Industries

PRATEEK 
KUMAR 
TIWARI

VISHISHST.SI
NGH@VLLP.Q.
IN

CS 
(COMM)/433/2
024

CS 
(COMM)/433/2024

Ventura 
International 
Pvt. Ltd Vs 
Devender 
Kumar Saini

JITENDER 
GAHLYAN

JITENDERKU
MARGHAHLY
AN@GMAIL.C
OM

CS 
(COMM)/438/2
024

CS 
(COMM)/438/2024

Ganpati Gartex 
Private 
Limited Vs 
Naresh 
Enterprises

SATISH 
PRAKASH

INFO@CENTU
RYLAWFIRM.I
N

Execution 
(Comm.)/147/2
024

Execution 
(Comm.)/147/2024

Rakesh Kumar 
Vs Sikand 
Standley 
Enterprises Pvt 
Ltd

CS 
(COMM)/448/2
024

CS 
(COMM)/448/2024

Kauzer 
Technologies 
And Systems 
Pvt Ltd Vs 
Neeraj Khera

ANKIT 
GUPTA

ADVOCATEAN
KIT1990@GMA
IL.CO,

CS 
(COMM)/452/2
024

CS 
(COMM)/452/2024

Shri Ram 
Polypack 
Through Its 
Proprietor Sh 
Kunal Mehta 
Vs Dev 
Polymers 
Through Its 
Proprietor Ms 
Prem Lata

ASHOK 
KUMAR

ASHOK@LEGA
LCASES.IN

CS 
(COMM)/455/2
024

CS 
(COMM)/455/2024

Rajesh Khanna 
Vs Rajesh 
Kumar Sharma

ARUSH 
KUMAR 
MALHOTR
A

MWLAWASSO
CIATES@GMA
IL.COM

CS 
(COMM)/456/2
024

CS 
(COMM)/456/2024

Nav Labels Pvt 
Ltd Vs Saurabh 
Bajaj

RAJESH 
MAHINDR
U

RMAHINDRA
@REDIFFMAI
L.COM

CS 
(COMM)/464/2
024

CS 
(COMM)/464/2024

Punjab And 
Sind Bank Vs 
Surender 
Singh And 
Madhuri

SANDEEP 
TYAGI

SK.TYAGI@YA
HOO.COM

CS 
(COMM)/465/2
024

CS 
(COMM)/465/2024

Rajkamal 
Plywood India 
Vs M/s Ats 
Buildline Pvt 
Ltd

ATUL 
KHARBAND
A

R.A.G.CHAMB
ERS@GMAIL.C
OM

CS 
(COMM)/467/2
024

CS 
(COMM)/467/2024

Prozo 
Distribution 
Private 
Limited Vs 
Fenda Audio 
India Private 
Limited and 
Ors

KRISHNA 
GAUR

P.GADI@GNAL
AWYERS.COM

OMP (I) 
(COMM.)/109/
2024

OMP (I) 
(COMM.)/109/2024

Shriram 
Finance Ltd. 
Vs Faryad Ali

MANOJ 
KUMAR

NOT 
PROVIDED

CS 
(COMM)/468/2
024

CS 
(COMM)/468/2024

Charan 
Paaduka 
Industries Pvt. 
Ltd. Vs 
Hemant 
Pasricha

ASHOK 
JAIN

RINKYS601@G
MAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

19 West

30-05-2024 9718062292 27-05-2024

31-05-2024 9599624216 NA

31-05-2024 NA

20 1 10/2024 01.05.2024 04.04.2024

1 CS(COMM) 397/2024 04.05.2024 9810492809 16.04.2024

1 OMP(I)COMM 188/2024 04.05.2024 9871417355 02.05.2024

1 CS(COMM) 400/2024 06.05.2024 9871152081 18.04.2024

1 CS(COMM) 411/2024 09.05.2024 9811843959 08.04.2024

1 CS(COMM) 415/2024 10.05.2024 9818004454 07.05.2024

1 OMP(I)COMM 193/2024 13.05.2024 9289028206 26.04.02024

1 OMP(I)COMM 194/2024 13.05.2024 9289028206 26.04.2024

1 OMP(I)COMM 195/2024 13.05.2024 9289028206 26.04.2024

1 CS(COMM) 422/2024 13.05.2024 9810444651 24.04.2024

1 CS(COMM) 423/2024 13.05.2024 9810444651 01.05.2024

1 OMP(I)COMM 197/2024 13.05.2024 9810088832 05.04.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/472/2
024

CS 
(COMM)/472/2024

Credence 
Acoustics And 
Ceilings  
Private 
Limited Vs 
Gyptech 
System Pvt Ltd

ABHISHEK 
GUPTA

THE 
SUITSLAWFIR
M@GMAIL.CO
M

OMP (I) 
(COMM.)/111/2
024

OMP (I) 
(COMM.)/111/2024

HDFC Bank 
Ltd Vs Amit 
Chauhan

ASHIM 
BHUTT

ASHIM.BHATT
17@GMAIL.CO
M

Execution 
(Comm.)/158/2
024

Execution 
(Comm.)/158/2024

Mr Chandra 
Shekhar Vs Mr 
Amitesh Tiwari 
And Ors

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

COUNTER 
CLAIM

HOOVER 
SERVICES 
PVT. LTD. VS. 
COTTAGE 
INDUSTRIES 
EXPOSITION 
LTD.

BIMLENDU 
SHEKHAR,

9871424063, 
9810008481

BIMLENDUSH
EKHAR77@GM
AIL.COM

BODYCENTIV
E VS. RHITI 
SPORTS 
MANAGEMEN
T PVT. LTD. & 
ORS.

PANKAJ 
KAUSHIK

ADVOCATEKA
USHIK42@GM
AIL.COM

TATA 
PROJECTS 
LIMITED VS. 
POWER GRID 
CORPORATIO
N OF INDIA 
LIMITED

MAYANK 
BUGHANI

CONTACT@SH
ELDONLAWFI
RM.COM

SUN 
ORGANIC 
INDUSTRIES 
PRIVATE 
LIMTIED VS. 
RAJA UDYOG 
PRIVATE 
LIMITED AND 
ORS

VISHNU PS 
LANGAWAT

VISHNULANG
AWA@GMAIL.
COM

MERINO 
INDUSTRIES 
LTD. VS. 
GARUDA 
CONSTRUCTI
ON & 
ENGINERING 
PVT. LDT.

SANJEEV 
KUMAR

SANJEEV.ADV
@GMAIL.COM

M/S TRUE 
LINK 
FINANCE 
LIMIED VS. 
SH. SUNIL 
KUMAR AND 
ANOTHER.

RAJAT 
SARAWAT

RAJATTRUELI
NK@GMAIL.C
OM

ACCELERATE 
PRODUCTX 
VENTURES 
VS. VIPIN 
TRIPATHI

MANAN 
POPLI, 
AMIT 
KUMAR, 
AKASH 
GUPTA

CONTACT@LE
XSTONEGROU
P.COM

ACCELERATE 
PRODUCTX 
VENTURES 
VS. TESCO 
24X7

MANAN 
POPLI, 
AMIT 
KUMAR, 
AKASH 
GUPTA

CONTACT@LE
XSTONEGROU
P.COM

ACCELERATE 
PRODUCTX 
VENTURES 
VS. MR. 
DHANANJAY 
KUMAR

MANAN 
POPLI, 
AMIT 
KUMAR, 
AKASH 
GUPTA

CONTACT@LE
XSTONEGROU
P.COM

PRADEEP 
KALRA VS. 
INNOVATION 
TECH & ORS.

BHARAT 
GUPTA, 
VARUN 
TYAGI

LEGISTAUXILI
ARY@GMAIL.C
OM

PRADEEEP 
KALRA VS. 
ONTOMATE 
INTERNATI9
NAL

BHARAT 
GUPTA, 
VARUN 
TYAGI

LEGISTAUXILI
ARY@GMAIL.C
OM

SOFTWARE 
TECHNOLOG
Y PARK OF 
IDIA VS. M/S 
COVENANT 
INFOSOLUTI
ON PVT. LTD.

ANKUR 
SOOD

ANKURSOODO
FFICE@GMAIL
.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 426/2024 14.05.2024 9811108123 07.05.2024

1 CS(COMM) 431/2024 15.05.2024 9311824970 03.05.2024

1 CS(COMM) 440/2024 18.05.2024 22.04.2024

1 CS(COMM) 444/2024 21.05.2024 9811267045 30.04.2024

1 CS(COMM) 447/2024 22.05.2024 9811735248 03.05.2024

1 CS(COMM) 451/2024 27.05.2024 9999605495 23.01.2024

1 CS(COMM) 452/2024 27.05.2024 9871291420 01.05.2024

1 CS(COMM) 453/2024 27.05.2024 9013155901 02.05.2024

1 CS(COMM) 458/2024 28.05.2024 9205113671 09.03.2022

1 CS(COMM) 457/2024 28.05.2024 18.03.2024

1 CS(COMM) 456/2024 28.05.2024 15.05.2024

1 CS(COMM) 464/2024 29.05.2024 9818950925 15.05.2024

1 CS(COMM) 463/2024 29.05.2024 9717006365 13.05.2024

1 13/2024 31.05.2024 9810003146 17.05.2024

1 14/2024 31.05.2024 9810003146 17.05.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

MEENA 
BAZAAR  VS. 
ALENA 
VENTURES 
LTD. AND 
ORS.

SUSHEEL K 
TEKRIWAL
/ DR. 
MAMTA 
TEKRIWAL

TEKADVO@G
MAIL.COM

PUNJAB 
NATIONAL 
BANK VS. 
MOHD. 
SHAMIM

INDRA 
NARAIN

ASSOCIATENA
RAYAN29@GM
AIL.COM

M/S 
BEYCOMP 
ELECTRONIC
S VS. M/S 
INFINITY E 
SERVICES 
PVT. LTD.

UDAY RAM 
SHARMA

9868100437, 
9711530809

NOT 
AVAILABLE

M/S 
SKYWAYS AIR 
SERVICES 
PVT. TLD. VS. 
MS PREETI 
DEVI

NEERAJ 
GUPTA, 
KAMAL 
GUPTA

INFO@JUSLA
WOFFICES.CO
M

SIYARAM 
BROTHERS 
VS. 
AMARJEET 
AUTO

CHETAN 
ROY

CHETAN@INT
EGRITASLAW
FIRM.COM

M/S 
HARYANA 
ISPAT 
BHANDAR 
THROGUH 
SOLE 
PROPRIETOR 
SH. 
DAYANAND 
SINGHAL

SANCHIT 
GOYAL

ADVSANCHIT
GOYAL@GMAI
L.COM

M/S SATO 
ARGOX INDIA 
PVT. LTD. VS. 
NL 
TECHNOLOGI
ES PVT. LTD.

AMIT 
KUMAR 
SINGH

JURISPRUDE
NCE011@GMA
IL.COM

M/S ICON 
CONTROLS 
PVT. LTD. VS. 
M/S INDIAN 
OIL 
CORPORATIO
N LTD.

UTKARSH 
JOSHI

UTKARSHJOS
HI255@GMAIL
.COM

M/S 
BHAGWATI 
PERFECT 
SANITATION 
PVT. TLD. VS. 
M/S JINDAL 
HABITAT 
SOLUTIONS 
PVT. TLD.

ANURADH
A MITTAL& 
BIJWNSWE 
KUME

anuradhamitttr
a@gmail.com

VIPIN GUPTA 
VS. 
SURENDER 
SINGH

MANISH 
SHARMA

8076259955, 
9990081211

SURENDERYA
DAVADV@GM
AIL.COM

SH. RAKESH 
GUPTA VS. 
SH. JAGAN 
NATH SONI

RAMESH 
CHAND 
GUPTA

9312392991, 
9312392991

RAMESHGUPT
AEQUITY@GM
AIL.COM

STP LIMITED 
VERSUS 
BHOLASINGH 
JAIPRAKASH 
CONSTRUCTI
ON LIMITED

D & V 
LEGAL

DANDVLEGAL
@GMAIL.COM

SH. NAVEEN 
BANSAL , 
PROPRIETOR 
M/S B B 
DAIRY & 
FOODS 
PRODUCTS 
VS. SMT. 
MAMTA GIRI, 
PROPRIETOR 
M/S SSG 
INDIA 
ENTERPRISE
S

CHANDRAK
ANT 
TIWARI

ADV.CKTIWAR
I@GMAIL.CO
M

COUNTER 
CLAILM

AIR INDIA 
LIMITED VS. 
CAPT. 
NAVEEN 
KUMAR 
PANDEY

RAJESH 
RANJAN

OFFICE@ILOL
EGAL.COM

COUNTER 
CLAILM

AIR INDIA 
LTD VS. CAPT. 
ANKUR SIGH

RAJESH 
RANJAN

OFFICE@ILOL
EGAL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 15/2024 31.05.2024 9810003146 17.05.2024

1 16/2024 31.05.2024 9810003146 17.05.2024

1 CS(COMM) 469/2024 31.05.2024 7042132941 22.03.2024

1 CS(COMM) 433/2024 16.05.2024 9999994372 08.04.2024

1 CS(COMM) 434/2024 16.05.2024 9971357074 22.12.2023

1 CS(COMM) 450/2024 24.05.2024 10.05.2024

21 25 CS (COMM) 389/2024 01-05-2024 9990659331 12.04.2024

25 CS (COMM) 393/2024 02-05-2024 9990042642 15.04.2024

25 CS (COMM) 394/2024 03-05-2024 8126399945 18.04.2024

25 CS (COMM) 396/2024 04-05-2024 9818199103 18.04.2024

25 CS (COMM) 398/2024 06-05-2024 9811017290 08.04.2024

25 CS (COMM) 399/2024 06-05-2024 9811700978 09.04.2024

25 CS (COMM) 404/2024 07-05-2024 9910290686, 18.04.2024

25 CS (COMM) 405/2024 08-05-2024 9711332383 21.03.2024

25 CS (COMM) 406/2024 08-05-2024 9810081079 18.05.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

COUNTER 
CLAILM

AIR INDIA 
LTD. VS. CAT. 
SAGAR 
SURESH 
PATIL

RAJESH 
RANJAN

OFFICE@ILOL
EGAL.COM

COUNTER 
CLAILM

AIR INDIA 
LIMITED VS. 
CAPT. 
SHIVANK 
MATHUR

RAJESH 
RANJAN

OFFICE@ILOL
EGAL.COM

BHART 
ARORA VS. 
VAGABONDS 
HOSPITALITY
U PVT. LTD.

MR. SAGAR 
SURI

OFFICESAGAR
SURI@GMAI.C
OM

RAJ KUMAR 
JINDAL VS. 
M/S 
SHAPOORJI 
PALLONJI 
AND CO.

KSHITIZ 
MAHIPAL

KSHITIZMAHI
PAL@GMAIL.C
OM

LIC HOUSING 
FINANCE LTS. 
VS. YASH 
GUPTA AND 
ANR.

SURI & 
COMPANY

LITIGATION@
SURICO.IN

M/S WINPRO 
DOORS AN 
WINDOWS 
VS. SH 
RAHUL 
CHOBEY

N.P. LAW 
ASSOCIATS

8860301018, 
9773771018

ASSOCIATESN
PLAW@GMAIL
.COM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Canara Bank 
Vs 
Thamizhanban 
K

ANSHUMA
N 
SRIVASTAV
A(P),

kmpspartner@
gmail.com

GANGOTRI 
ELECTRONIC
S PVT LTD Vs 
M/S  S TEN 
ELECTRONIC
S

Kartik 
Bhagat(P),

ianshumanadv
@gmail.com

Printing 
Machinery 
Engineers Vs 
Asian Packages

ARVIND 
MISHRA(P),

Advocatebhagat
24@gmail.com

HT MEDIA 
LTD Vs HDFC 
LIFE 
INSURANCE 
COMPANY

puneet 
bajaj(P),

oplawassociates
@gmail.com

State Bank Of 
India Vs 
Mahesh 
Kumar

Subhash 
Chandra 
Lochakia(P),

arvindmishra11
@gmail.com

Bank Of India 
Vs Ds Dairy 
Through Its 
Proprietor Mr 
Devinder 
Godara

DEOKANT 
TRIPATHI(
P),

bajaj.bajaj128@
gmail.com

NOVATEUR 
ELECTRICAL 
AND DIGITAL 
SYSTEMS PVT 
LTD 
Vs M/S 
SANVIK 
ENGINEERS 
INDIA PVT 
LTD

ADITYA 
DHAR(P),

pravinmishraad
vocate@gmail.c
om

Ram Prakash 
Kumar Vs 
Balwinder 
Singh Sole 
Proprietor Of 
Ms 
Besh Indian 
Furniture Co 
And Anr

RISHABH 
GUPTA(P),

deokanttripathi
2@gmail.com

Homeshree 
Housing 
Finance 
Limited Vs 
Ravi Kumar

Nidhi 
Saini(P),

vpdalmia@vais
hlaw.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM) 409/2024 09-05-2024 8802750752 12.04.2024

25 CS (COMM) 410/2024 09-05-2024 7859984398 28.03.2024

25 CS (COMM) 413/2024 10-05-2024 98111 18700 07.05.2024

25 CS (COMM) 414/2024 10-05-2024 9871921015 25.04.2024

25 196/2024 13-05-2024 9289028206 26.04.2024

25 192/2024 13-05-2024 9289028206 26.04.2024

25 191/2024 13-05-2024 9289028206 26.04.2024

25 CS (COMM) 419/2024 13-05-2024 9899995598 24.04.2024

25 CS (COMM) 424/2024 14-05-2024 9818717198 29.04.2024

25 CS (COMM) 425/2024 14-05-2024 9599072522 21.03.2024

25 CS (COMM) 427/2024 15-05-2024 9818365119 26.03.2024

25 CS (COMM) 428/2024 15-05-2024 9818365119 26.03.2024

25 CS (COMM) 429/2024 15-05-2024 8800401525 19.03.2024

25 CS (COMM) 430/2024 15-05-2024 9818004454 10.05.2024

25 OMP (COMM) 123/2024 16-05-2024 9810648444 15.04.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

M/s Ars Steels 
Vs M/s Mkss 
Buildtech Pvt 
Ltd

KARTIKEY 
MITTAL(P),

adv.kartikeymit
tal@yahoo.com

Gaurav Goyal 
Vs M/s Nkg 
Infrastructure 
Limited

Hardik 
Aggarwal(P)
,

advocatehardik
aggarwal@gmai
l.com

Aryanveda 
Cosmeceuticals 
Vs Mittal 
Products

Chirag 
Ahluwalia(P
),

AJA 
YSAHN1@ASA
HNI.co

Carpet Couture 
Through Rashi 
Bajaj Vs 
Aamby Valley 
Limited

Avsi 
Malik(P),

avsimalik@vira
yalegal.com

OMP(I) 
(COMM)

Accelerate 
Productx 
Ventures Pvt 
Ltd Vs 
Samsara Retail 
Ventures

AMIT 
KUMAR(P),

contact@lexsto
negroup.com

OMP (I) 
(COMM)

Accelerate 
Productx 
Ventures Pvt 
Ltd Vs Jj And  
Company

AMIT 
KUMAR(P),

contact@lexsto
negroup.com

OMP (I) 
(COMM)

Accelerate 
Productx 
Ventures Pvt 
Ltd Vs Arpit 
Kohli

AMIT 
KUMAR(P),

contact@lexsto
negroup.com

Stp Limited Vs 
Shinde 
Developers 
Private 
Limited

DEEPAK 
SAHNI(P),

PURCHASE@S
DPLPUNE.CO
M

Jaspal Singh 
Nagpal Vs 
Boparai S 
Martial 
Security Pvt 
Ltd

BALVINDE
R SINGH 
BAGGA(P),

balvinderbagga
@gmail.com

M/S INDIYUM 
FOODS PVT 
LTD Vs M/S 
AXIS E-CORP 
SOLUTIONS 
PVT LTD

JYOTI 
ADVOCATE
(P),

jyotiinsa.11@g
mail.com

State Bank Of 
India Vs Anil 
Singh 
Bhadoriya

VARUN 
CHANDIOK
(P),

chambersofvar
unchandok@g
mail.com

State Bank Of 
India Vs Sepoy 
Rikhum 
Yimchunger

VARUN 
CHANDIOK
(P),

chambersofvar
unchandok@g
mail.com

MUKUL 
GUPTA 
MARKETING 
PVT LTD Vs 
Sh Rajpal 
Verma

Monica 
Goel(P),

advocatemonic
agoel@gmail.co
m

M/S TRUE 
LINK 
FINANCE Vs 
Ram Rattan 
Yadav

RAJAT 
SARAWAT(
P),

NOT 
PROVIDED

BHARAT 
SANCHAR 
NIGAM VS 
GAYATRI 
INTERNATIO
NAL

Mohit 
Kochhar(P),

NOT 
PROVIDED



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM) 432/2024 16-05-2024 5602402025 02.05.2024

25 CS (COMM) 435/2024 17-05-2024 9810218488 03.05.02024

25 CS (COMM) 437/2024 18-05-2024 9810210832 12.12.2023

25 CS (COMM) 438/2024 18-05-2024 9999132159 08.05.2024

25 CS (COMM) 443/2024 20-05-2024 9810134793 11.05.2024

25 213/2024 22.05.2024 9319615151 09.05.2024

25 214/2024 22.05.2024 9319615151 03.05.2024

25 CS (COMM) 446/2024 22-05-2024 9811617189 15.04.2024

25 OMP (COMM) 129/2024 24-05-2024 9810208494 06.05.2024

25 OMP (COMM) 130/2024 27-05-2024 9810239626 17.05.2024

25 CS (COMM) 454/2024 28-05-2024 9818256885 09.01.2024

25 CS (COMM) 455/2024 28-05-2024 9810840045 08.05.2024

25 CS (COMM) 462/2024 29-05-2024 9999714826 16.05.2024

25 CS (COMM) 466/2024 30-05-2024 9891194404 16.07.2024

25 CS (COMM) 467/2024 30-05-2024 9811981140 16.05.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

M/S RSPL 
LTD Vs M/S 
GURUNANAK 
FOOD 
PRUDUCTS

Sanjeev  
Singh(P),

sanjeev.sing@si
nghassociates.c
om

UCO BANK Vs 
Ms Simple 
Traders

RAJESH 
RATTAN(P),

rajeshrattan66
@gmail.com

STATE BANK 
OF INDIA Vs 
KAMAL 
SETHI

Gopal 
Chand 
Sharma(P),

NOT 
PROVIDED

STATE BANK 
OF INDIA Vs 
ANIL KUMAR

ADAITA 
KUMAR  
ROUT(P),

AKROUTADVO
CATE@GMAIL.
COM

M/S HERO 
INVESTCORP 
PVT LTD Vs 
ASHOK 
KUMAR 
JOHN DOE

ANIL 
KUMAR 
SAHU(P),

ALLIPCARE@
GMAIL.COM

OMP (I) 
(COMM)

INDUS 
TOWER 
LIMITED Vs 
August Singh

Samanvaya 
Law and 
Partners(P),

office@samanu
agalaw.com

OMP(I) 
(COMM)

INDUS 
TOWER LTD  
VS  JAGDISH 
SINGH

Samanvaya 
Law and 
Partners(P),

office@samanu
agalaw.com

Movin Express 
Private 
Limited Vs 
Venticare 
Medical Inc

Jeevesh 
Mehta(P),

jeevesh@maven
legal.nat

Hll Infra Tech 
Services 
Limited Vs 
Bhullar 
Construction

MANMOHA
N SINGH 
NARULA(P)
,

lawyerschambe
r21gmail

Union Of India 
Thro  Garrison 
Engineer West 
Vs Ashutosh 
Builder 
Zcontractor  
And Engineer 
Through Its 
Proprietor Sh  
Mahesh Chand

AJAY 
BIDHURI(P
),

ajaybidhuri79@
gmail.com

Crystal Crop 
Protection 
Limited Vs 
Thiruvengada
m Dhaman

Sunill  
Kumar(P),

snlkmr588@g
mail.com

Indian 
Overseas Bank 
Vs Alimuddin 
Khan

Subhash 
Kumar  
Jha(P),

skjhaassociates
@gmail.com

NORTHERN 
SPIRITS 
LIMITED Vs 
Delhi State 
Industria
L And 
Infrastructure 
Development 
Corporation

Anannya 
Ghosh(P),

DUSHYANT@
MGIAWASSOC
IATES.COM

Sneha Das 
Sharma Vs 
Space Towers 
Pvt Ltd

Rakesh 
Kumar(P),

rksharma54@g
mail.com

M/S 
ASSOCIATION 
OF STATE 
ROAD 
TRANSPORT
 
UNDERTAING 
Vs National 
Federation Of 
Tourism
 And Transport 
Cooperative Of 
India Ltd

NISHANT 
SHOKEEN(
P),

rashmipriya9@
gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 186/2024 03.05.2024 9871204285 19.05.2022

25 CS (COMM) 412/2024 10-05-2024 9818121216 04.04.2024

25 190/2024 13-05-2024 9911481624 30.04.2024

22 24 01-05-2024 15-04-2024

24 02-05-2024 30-04-2024

24 02-05-2024 9999054886 23-04-2024

24 02-05-2024 9953767798 25-04-2024

24 03-05-2024 01-05-2024

24 06-05-2024 9711332383 30-03-2024

24 06-05-2024 08-04-2024

24 06-05-2024 08-04-2024

24 08-05-2024 12-02-2024

24 08-05-2024 20-04-2024

24 08-05-2024 9811603482 04-05-2024

24 10-05-2024 09-04-2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

OMP (I) 
(COMM)

Hindustan 
Unilever 
Limited Vs 
Jagdish Kumar

ASHU 
PATHAK(P),

prantar@pbcch
ambers.com

M/s Savdo 
Technologies 
Pvt Ltd Vs 
GLAMYO 
TECHNOLOGI
ES PVT LTD

Ray Vikram 
Nath(P),

Vikram@aretha
legal@gmail.co
m

OMP (I) 
(COMM)

Aditya Birla 
Finance 
Limited Vs 
Sam Traders

AMAN 
VASISTH(P)
,

mahipdatta@g
mail.com

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
TRADEMARKS

CS 
(COMM)/390/2024

Puma Se Vs 
Ashok Kumar 
Trading As 
Flymax 
Footwear

Shivangi 
Kohli(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/110/2024

Arun Kumar 
Gupta Vs 
5paisa Capital 
Limited

ADVOCATE 
NOT HIRED

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/392/2024

Condor 
Footwear India 
Limited And 
Anr Through 
Its Ar Sanjay 
Madhotra Vs 
Meta Platform 
Inc

PUNEET 
AHUJA(P),

Puneetsolicitors
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/391/2024

Ms Faith 
Mercantile Pvt 
Ltd Vs 
Vishwakarma 
Scales Private 
Limited

Ayushi 
Chugh(P),

ayushic41@gm
ail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/113/2024

Jawaharlal 
Nehru 
University Vs 
Vijay Kumar 
Gupta

Harshvardh
an 
Korada(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/402/2024

Bank Of India 
Vs Suman 
Trading Comp 
Any Through 
Its Proprietor

DEOKANT 
TRIPATHI(
P),

deokanttripathi
2@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/403/2024

Shri Samarth 
Utility Services 
Private 
Limited Vs Ms 
Prabhakar 
Sharma E 
Mitra Services

Mankan 
Singh(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/401/2024

M/s Complete 
Dewatering 
Systems Pvt 
Ltd Vs M/s 
Gannon 
Dunkerley And 
Co Limited

Mohammad 
Taiyab 
Khan(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/408/2024

Mis Break 
Point Capital 
Advisors Llp 
Vs Mis Arynt 
Consultants 
Put Ltd

surinder 
kumar 
kumar(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/407/2024

Sandhya Vij Vs 
Alluring Bistro 
Pvt Ltd

Shivek 
Trehan(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/116/2024

Union Of India 
Vs Aercomfort 
Pvt Ltd

Vinod 
Kumar 
Rai(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/416/2024

System 
Elektronics Vs 
Liberty 
General 
Insurance 
Limited

VINAYAK 
UNIYAL(P),

NOT 
AVAILABLE

NOT 
AVAILABLE



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 10-05-2024 9810490462 18-04-2024

24 10-05-2024 9971540730 25-04-2024

24 13-05-2024 22-04-2024

24 13-05-2024 9313471929 09-05-2024

24 16-05-2024 9313543056 09-05-2024

24 17-05-2024 9810028877 19-03-2024

24 18-05-2024 08-05-2024

24 20-05-2024 9811971649 14-05-2024

24 20-05-2024 9711265611 08-05-2024

24 20-05-2024 9810134793 11-05-2024

24 20-05-2024 9313471929 14-05-2024

24 22-05-2024 9990781015 29-04-2024

24 22-05-2024 9811971649 20-05-2024

24 22-05-2024 9811735248 03-05-2024

24 27-05-2024 9958998396 20-05-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/417/2024

Mohd Wahid 
Vs M/s 
Ameriprise 
India Llp

Sushant 
Chaudhary(
P),

sushantksay@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/418/2024

Deki 
Electronics Ltd 
Vs Bright 
Westech 
Solution Pvt 
Ltd

Varun 
Jain(P),

vdsassociates@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/420/2024

Matrimony 
Com Ltd Vs 
Garg Dyeing 
And 
Processing 
Industries

NAWAZ 
SHERIF(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/120/2024

North Eastern 
Railway Vs 
Calstar Steel 
Ltd

ASHISH 
KUMAR 
SHARMA(P)
,

ashishsharma3
79@gmail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/122/2024

Space 4 
Business 
Solution Pvt 
Ltd Vs District 
Election 
Officer (south) 
AND ANR

Amit 
kumar(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/436/2024

Uflex Ltd Vs 
Naveen Food  
And Beverages

Rajeev 
Agarwal(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/439/2024

State Bank Of 
India Branch 
Jeevantara Vs 
Sonika Rawat

ADAITA 
KUMAR  
ROUT(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/126/2024

Narinder Singh 
Vs M/s 
Indostar 
Capital 
Finance 
Limited

satyendra 
kumar(P),

satyendrakuma
rvermaadv@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/441/2024

Nepzpack 
Industries 
Private 
Limited Vs 
Darling Pets 
Privat Elimited

NAVDEEP 
JAIN(P),

jain.navdeep23
@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/442/2024

Hero 
Investcorp Pvt 
Ltd Vs Ashok 
Kumar John 
Doe

ANIL 
KUMAR 
SAHU(P),

allipcare@gmai
l.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/125/2024

Union Of India 
Vs M/s Akash 
Farms  
Nursery

ASHISH 
KUMAR 
SHARMA(P)
,

ashishsharma3
79@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/449/2024

State Bank Of 
India Vs M S H 
D Enterprises 
Through 
Partners Sh 
Divesh Bhatia 
And Mr Ajay 
Kumar Bhatia

Rajiv kumar 
Thakur(P),

thakur.rajiv198
5@gmail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/128/2024

Patil Rail 
Infrastructure 
Pvt Ltd Vs 
Ministry Of 
Railway An

satyendra 
kumar(P),

satyendrakuma
rvermaadv@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/448/2024

Siyaram 
Brothers Vs 
Gurmehar 
Moters

Chetan 
Roy(P),

NOT 
AVAILABLE

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/131/2024

Reckitt 
Benckiser 
India  Pvt Ltd 
Vs AKASH 
AGRAWAL

R 
JAWAHAR  
LAL(P),

jawahar@prala
w.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 28-05-2024 22-05-2024

24 28-05-2024 9811767023 09-01-2024

24 28-05-2024 9810840045 28-04-2024

24 29-05-2024 9810463278 29-04-2024

24 30-05-2024 9811658677 29-04-2024

24 31-05-2024 9910225830 03-05-2024

24 31-05-2024 9810254016 03-05-2024

23 SOUTH Civil Case 02-05-2024 9999626126 25.04.2024

Civil Case 02-05-2024 9643242952 30.04.2024

Civil Case 06-05-2024 7011841912 04.05.2024

Civil Case 07-05-2024 9818030800 29.04.2024

Civil Case 08-05-2024 9999050853 04.05.2024

Civil Case 09-05-2024 9810748529 07.05.2024

Civil Case 10-05-2024 9899408618 08.05.2024

Civil Case 10-05-2024 9899408618 08.05.2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
TRADEMARKS

CS 
(COMM)/459/2024

Puma Se Vs 
Ashok Kumar 
Trading As 
Gulshan 
Traders

Shivangi 
Kohli(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/460/2024

Crystal Crop 
Protection Vs 
Mohinder 
Singh Negi

Sunill  
Kumar(P),

advsunil22@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/461/2024

Canara Bank 
Vs Bahubali 
Impex

Subhash 
Kumar  
Jha(P),

skjhaassociates
@yahoo.com

SUIT FOR 
RECOVERY

CS 
(COMM)/465/2024

Paharpur 
Cooling 
Towers Ltd Vs 
Czone 
Engineers Pvt 
Ltd

ATANU 
SAIKIA(P),

lawyer.saikia@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/468/2024

Khaira 
Tourists Taxi 
Service Vs 
Toyota 
Financial 
Services  Indai 
Ltd

Dinesh  
Kumar(P),

dineshkumar.sc
ba@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/470/2024

Canara Bank 
Vs Central Cab

KRISHAN 
KUMAR(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/471/2024

Prahlad Dass 
Mittal Vs 
Landmark 
Exim Pvt Ltd

ABHAY 
KUMAR(P),

officeofabhayku
mar@gmail.co
m

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/218/2024

Ahuja Builders 
Vs Green 
Alpha Assets 
Pvt Ltd

KESHAV 
KUMAR(P),

keshav.advl1@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/217/2024

State Bank Of 
India Vs Palle 
Rama Krishna

Shiv  
Tyagi(P),

shivktyagil 
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/221/2024

Travel 
Solutions Vs 
World Travel 
International

SUMIT 
NANDVANI
(P),

nandyanijindall
awoffices@gma
il.com

12, New Court 
Block-I

CS 
(COMM)/224/2024

ICICI  Bank Vs 
Desh Deepak 
Properitor Of 
The Big Book  
Box

Deepak  
Kaushik(P),

induslegalia@e
mail-com:

12, New Court 
Block-I

CS 
(COMM)/227/2024

Canara Bank 
Vs Nawab 
Hussain

NILENDU  
VATSYAYA
N(P),

NOT 
PROVIDED

12, New Court 
Block-I

CS 
(COMM)/229/2024

M/s Prakash 
Pipes Limited 
Vs M/s Garg 
Trading Co

Sanjay 
Aggarwal(P)
,

admin@raguell
aw.com

12, New Court 
Block-I

CS 
(COMM)/234/2024

State Bank Of 
India Vs 
Bijender Singh

SHALINI 
UPADHYAY
(P),

ShaliniUpadhya
y.Advocate@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/235/2024

State Bank Of 
India Vs 
Lakshmi 
Narayan 
Mahato

SHALINI 
UPADHYAY
(P),

ShaliniUpadhya
y.Advocate@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

23 SOUTH

Civil Case 10-05-2024 9999737225 01.05.2024

Civil Case 10-05-2024 9891711075 06.05.2024

Civil Case 10-05-2024 7428295231 09.05.2024

Civil Case 10-05-2024 9910800124 09.05.2024

Civil Case 21-05-2024 9643680913 16.04.2024

Civil Case 22-05-2024 8010019531 14.05.2024

Civil Case 22-05-2024 9312274280 13.05.2024

Civil Case 22-05-2024 9650446866 04.04.2024

Civil Case 28-05-2024 9810955779 15.04.2024

24 SOUTH NIL

25 SH. SANDEEP YADAV South Commercial 02-05-2024 9990139169 23-04-2024

Commercial 06-05-2024 9910264203 16-04-2024

Commercial 15-05-2024 9873082824 30-04-2024

Commercial 13-05-2024 9891711075 not provided 06-05-2024

Commercial 15-05-2024 9729202222 02-05-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/233/2024

Punjab 
National Bank 
Vs Sunil 
Kumar

DINANATH 
THAKUR(P)
,

PRANSHU11.V
ASHISHTH(5)
GMAIL.

12, New Court 
Block-I

CS 
(COMM)/232/2024

Delhi 
Furniture 
Company Pvt 
Ltd Vs Neeraj 
Chaudhary 
And Anr

Inder  
Singh(P),

NOT 
PROVIDED

12, New Court 
Block-I

CS 
(COMM)/231/2024

Vostermans 
Ventilation Bv 
Vs Jagdamba 
Poultry And 
Engineering 
Works

Prakriti  
Sharma(P),

prakriti.sharma
(a)amssharduJ.
corn

12, New Court 
Block-I

CS 
(COMM)/230/2024

Meena Tanwar 
Vs Municipal 
Corporation Of 
Delhi

Ashu 
Arora(P),

Ashunarora@G
mail.com

12, New Court 
Block-I

CS 
(COMM)/257/2024

State Bank Of 
India Vs 
Manohar

RANI  
BHARDWA
J(P),

r 
bhardwajassoci
ate@gmail.com

12, New Court 
Block-I

CS 
(COMM)/263/2024

Thieme 
Medical And 
Scientific 
Publishers Pvt 
Ltd Vs Indian 
Association Of 
Laboratory 
Physicians 
(through Its 
General 
Secretary)

Nishant 
Singh(P),

Nishantsingh15
2@gmail.com

12, New Court 
Block-I

CS 
(COMM)/261/2024

Devki Devi 
Foundation Vs 
Neempal Singh

Vijay k 
sharma(P),

vija 
yksharmaadv@
yahoo .co .in

12, New Court 
Block-I

CS 
(COMM)/262/2024

Pitambara 
Glass Suppliers 
Vs Wits 
Interior Pvt 
Ltd

Tarun 
Khanna(P),

t.khanna@ymai
l.com

12, New Court 
Block-I

CS 
(COMM)/264/2024

Dyninno India 
Llp Vs Rupak 
Dey

GAURAV 
MOHAN 
LIBERHAN(
P),

liberhanlawoffi
ce@gmail.com

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

17, New Court 
Block-I

OMP 
(COMM)/17/2024

Union Of India 
Vs Rkmt 
Buildcon Pvt 
Ltd

Anurag 
Jain(P),

sainisadvocates
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/223/2024

M/s Capitol 
Art House 
Private 
Limited Vs 
Neha Dutta

Ishaan  
Chawla(P),

ishaan22chawla
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/243/2024

Rk Dyers 
Services Vs 
M/S AM 
WEBSHOP 
INDIA PVT 
LTD AND 
ANRS

TARUN 
BALHARA(
P),

rs.tawoffice101
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/238/2024

Thandi Ram 
Meena Vs 
Neeraj 
Chaudhary 
And Anr

Inder  
Singh(P),

17, New Court 
Block-I

CS 
(COMM)/246/2024

Indospirit 
Distribution 
Limited Vs 
Kapil Jain

Karan 
Gupta(P),

karan@kgvsleg
al.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

25 SH. SANDEEP YADAV South

Commercial 21-05-2024 9643680913 07-05-2024

Commercial 30-05-2024 9910024841 28-03-2024

Commercial 45419 9650133112 05-04-2024

26 South Commercial 06-05-2024 9899785517 22.04.2024

Commercial 07-05-2024 7678609954 02.05.2024

Commercial 08-05-2024 7838855710 29.04.2024

Commercial 10-05-2024 9540009991 07.05.2024

Commercial 10-05-2024 9899408618 08.05.2024

Commercial 14-05-2024 9818823289 11.05.2024

Commercial 17-05-2024 9643680913 07.05.2024

Commercial 17-05-2024 9910092464 28.03.2024

Commercial 18-05-2024 9711424345 16.05.2024

Commercial 20-05-2024 9971891788 10.05.2024

Commercial 20-05-2024 9999132159 16.05.2024

Commercial 20-05-2024 9999132159 16.05.2024

17, New Court 
Block-I

CS 
(COMM)/260/2024

State Bank Of 
India Vs 
Kailash Chand 
Pawar

RANI  
BHARDWA
J(P),

rbhardwajassoc
iate@gmail.co
m

17, New Court 
Block-I

CS 
(COMM)/266/2024

Raj Kumar 
Dhingra Vs Ms 
Night Angel 
Hospitality Pvt 
Ltd

ANSHUL 
KULSHRES
THA(P),

smsayank@yah
oo.om

17, New Court 
Block-I

OMP 
(COMM.)/19/2024

M/s Shri Sai 
Entertainment 
Pvt Ltd Vs 
Sukanya Gupta

RISHI 
SOOD

rishisoodadvoc
ate@gmail.com

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/222/2024

Gogia Capital 
Services Ltd Vs 
Sweety Bhatia

Rajeev 
Kapoor

rajeevkapoor_2
007@rediffmail
.com

29, New Court 
Block-II

CS 
(COMM)/225/2024

Crystalpeak 
Enterprises Pvt 
Ltd Vs Ritika 
Tiwari

Deepak 
Kumar

advsonakshimo
ngra@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/226/2024

Casa 2 Stays 
Pvt Ltd Vs 
Bineet Tripathi

Kushal 
Bhattacharje
e

malik.harish01
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/236/2024

Union Bank Of 
India Vs 
Sanjay Bhola 
Prop Hardev 
Medical Store

Sunil 
Chaudhary

advlalitkumar5
700@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/237/2024

State Bank Of 
India Vs 
Santosh 
Kumari

Shalini 
Upadhyay

shaliniupadhya
y.advocate@gm
ail.com

29, New Court 
Block-II

CS 
(COMM)/239/2024

Manash 
Lifestyle 
Private 
Limited Vs 
4her Collection

NAGESHW
AR 
KUMHAR(P
),

info@deyandku
mhar.com

29, New Court 
Block-II

CS 
(COMM)/248/2024

State Bank Of 
India Vs 
Mohan Singh

RANI  
BHARDWA
J(P),

rbhardwajassoc
iate@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/249/2024

Raj Kumar 
Dhingra Vs Ms 
Super Kitchen 
And Bar Pvt 
Ltd

ANSHUL 
KULSHRES
THA(P),

smsmayank@y
ahoo.com

29, New Court 
Block-II

CS 
(COMM)/252/2024

RDSS Fab Pvt 
Ltd Vs Public 
Clothing Pvt 
Ltd

Shreyek 
Gupta(P),

shreyek@horiz
onassocites.in

29, New Court 
Block-II

CS 
(COMM)/253/2024

Icici Bank Ltd 
Vs Sher Singh 
S/o Ram 
Kishan

Rahul  
Chauhan(P),

info@aualegal.c
om

29, New Court 
Block-II

CS 
(COMM)/254/2024

State Bank Of 
India Vs 
Sandeep

A.K.  ROUT 
(P),

akroutadvocate
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/255/2024

State Bank Of 
India Vs 
Ranveer

A.K.  ROUT 
(P),

akroutadvocate
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

26 South

Commercial 20-05-2024 9999050853 16.05.2024

Commercial 29-05-2024 9810955779 20.05.2024

27 South NIL

28 NIL

29 14 5/3/24 9660729214 N/A 4/1/24

5/3/24 ASHU 9910384803 4/8/24

5/6/24 9999036580 N/A 4/10/24

5/8/24 9811102173 4/18/24

5/9/24 9891396019 3/6/24

5/13/24 9810106622 4/24/24

5/15/24 9729202222 4/30/24

5/16/24 9910158330 5/13/24

5/15/24 9650920980 N/A 5/8/24

5/17/24 9810032399 5/6/24

5/17/24 9990678809 10/10/23

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/256/2024

Canara Bank 
Vs Rekha Kant

NILENDU  
VATSYAYA
N(P),

nilenduvatsyay
an@gmail.com

29, New Court 
Block-II

CS 
(COMM)/265/2024

Executive 
Center India 
Private 
Limited Vs 
Multistream 
Technologies 
Private 
Limited

Madhu 
Suri(P),

liberhanlawoffi
ce@gmail.com

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/334/20
24

M/S ALTON 
PANEL 
INDUSTRIES 
VS. SUNIL 
KUMAR

JAIN AND 
VERMA 
ASSOCIATE
S

CS/COMM/333/20
24

M/S AMIKA 
ORTHOMED 
VS. M/S RAJ 
ENTERPRISE
S

ASHUARORA
@GMAIL.COM

CS/COMM/350/20
24

M/S TRUE 
NORTH 
TECHNOLOG
Y VS. 
VIRENDRA 
BHAI

RAJESH 
KUMAR

CS/COMM/342/20
24

GEETA 
TANEJA VS. 
SATNAM 
SINGH

VINEET 
CHAUDHA
RY

VINEETCHAU
DHARY21@GM
AIL.COM

CS/COMM/351/202
4

M/S INTEX 
FURNITURE 
PVT. LTD. VS. 
M/S 
AHLUWALIA 
CONTRACTS

KARMVEER KARMVEER@
LEXANALYTIC
O.COM

CS/COMM/357/20
24

M/S SEAIR 
GLOBAL PVT. 
LTD. VS/ M/S 
DYNAMIC

S.K. 
GAUTAM

SATISHGGAUT
AM@GMAIL.C
OM

CS/COMM/378/20
24

INDOSPIRIT 
MARKETING 
VS. KANHIYA 
DEVELOPERS

KARAN 
GUPTA

KARAN@KGVS
LEGAL.COM

CS/COMM/377/202
4

VERSHA 
PROPRIETOR 
OF SPECTRA 
CONTROLS 
VS. HIND 
ELEVATORS

DEEPAK 
ISSAR

ADVDEEPAKIS
SAR@GMAIL.C
OM

CS/COMM/376/20
24

HEMA 
RAWAT VS. 
M/S NSB BPO 
SOLUTIONS

SHIVOM 
GARG

CS/COMM/381/20
24

ARUN 
GULATI VS. 
M/S SEVEN 
SHARKS 
HOSPITALITY

MOHIT 
JOLLY

MOHITJOLLY
ADV@GMAIL.
COM

CS/COMM/379/20
24

M/S ASM 
FACILITY 
MANAGEMEN
T VS. M/S 
NEW SHOP 
STORE

PANKAJ 
KAUSHIK

KAUSHIKPAN
KAJ.OK@GMA
IL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

29 14

5/18/24 9811407050 5/1/24

5/20/24 9711863744 5/2/24

5/23/24 8527274542 5/3/24

5/22/24 9999468603 3/4/24

5/29/24 K.K. SINGH 9810343732 5/21/24

5/29/24 9873099775 4/26/24

5/29/24 9811414440 2/5/24

5/31/24 9899323731 5/17/24

30 SH. AJAY KUMAR JAIN 20 02-05-2024 9999960283 24.11.2024

04-05-2024 9811215280 22.02.2024

06-05-2024 30.04.2024

07-05-2024 01.05.2024

09-05-2024 9711863744 02.05.2024

10-05-2024 06.05.2024

14-05-2024 02.05.2024

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/383/20
24

M/S NIVESA 
ADVISORS 
LLP VS. M/S 
BEKEM 
INFRA 
PROJECTS

GAURAV 
TYAGI

TYAGYLA@GM
AIL.COM

CS/COMM/394/20
24

CENTRAL 
BANK OF 
INDIA VS. 
RATAN PAL

NEERAJ 
KUMAR 
KARDAM

CLALEGAL9@
GMAIL.COMM

CS/COMM/404/20
24

M/S J.M. 
GOURMENT 
VS. M/S 
ARMAAN 
MACHINERY

AAYUSH 
KUMAR 
KUCHAL

AAYUSH@RVS
LEGAL.IN

CS/COMM/405/20
24

RAJESH 
SHARMA VS. 
M/S VAD 
COMPUSOFT   
    

ASHISH 
CHAUHAN

ASHISHCHAU
HAN@AKASSO
CIATES.ORG.I
N

CS/COMM/2457/2
024

SBI VS. JAI 
KISHORE

KSINGH1123@
REDIFFMAIL.
COM

CS/COMM/2453/2
024

MEGA INC. 
VS. UM 
AUTOCAMP

KAVINDRA 
SOLANKI

KAVINDRA@R
UDRALEGAL.C
OM

CS/COMM/2458/2
024

MOHD. 
AKBAR VS. 
MOHD. 
HASEEN

MOHD. 
AZHAR

VIKASVICKY@
HOTMAIL.CO
M

CS/COMM/2464/2
024

FREIGHT 
SYSTEMS VS. 
RASHMI 
ARORA

ARVIND 
KUMAR 
SINGH

ADVAPS@YAH
OO.CO.IN

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/327/20
24

STEEL 
INFRA 
SOLUTIONS 
PRIVATE 
LIMITED Vs 
ALLIED 
INFRA 
PROJECTS

Harshpal 
SIngh(P),

naman.dutt@ze
us.finn.in

Commercial 
Suit

CS 
(COMM)/332/20
24

M/S HUKAM 
CHAND 
GUPTA 
FABRICS 
PVT LTD Vs 
SUNNY 
INTERNATI
ONAL LTD

ASHISH 
UPADHAY
AY(P),

upadhayaylawc
hambers@gmai
l.com

Commercial 
Suit

CS 
(COMM)/337/20
24

M/S 
SUNRISE 
IMPEX Vs 
M/S TULIP 
CREATIONS 
PVT LTD

ABDUL 
VAHID(P),

8383953944,
6398892829 

Jain.adityaraj@
Yahoo.com 

Commercial 
Suit

CS 
(COMM)/339/20
24

THE 
JAMMU 
AND 
KASHMIR 
BANK LTD 
Vs AASHI 
ANJUM

ANURAG 
SHARMA(
P),

+91-
9953459952

rauzlegal@gmai
1.com

Commercial 
Suit

CS 
(COMM)/344/20
24

SERVOTEC
H INDIA 
PVT LTD Vs 
ATMAN 
SOLUTIONS 
PVT LTD

Abdul 
Vahid(P),

Clalegal9@gma
il.cim

Commercial 
Suit

CS 
(COMM)/352/20
24

CENTRAL 
BANK OF 
INDIA Vs 
SATPAL

NEERAJ 
KUMAR(P
),

+91-
9990789258

advpushkarjain
@gmail.com

Commercial 
Suit

CS 
(COMM)/356/20
24

M/S MG 
PRINTERS 
Vs M/S 
STAR LABEL 
INDUSTRIE
S

PUSHKAR 
JAIN(P),

+91-
9990789258

advpushkarjain
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

30 SH. AJAY KUMAR JAIN 20

15-05-2024 30.04.2024

15-05-2024 09.05.2024

16-05-2024 09.05.2024

17-05-2024 9711863744 02.05.2024

18-05-2024 9911315304 08.05.204

20-05-2024 22.04.2024

20-05-2024 9811387613 15.05.2024

29-05-2024 9582366477 21.05.2024

31 MS. ANU GROVER BALIGA 21 02-05-2024 9899138242 4/29/24

03-05-2024 9810329623 4/18/24

04-05-2024 7417442181 5/1/24

07-05-2024 9999689033 4/19/24

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/364/20
24

INDOSPIRIT 
MARKETIN
G PRIVATE 
LIMITED Vs 
SARTAJ 
HOTELS 
APARTMEN
TS AND 
VILLAS 
PRIVATE 
LIMITED

KARAN 
GUPTA(P)
,

+91-
9729202222 I 
+91-
9899030007

karan (ii1 
kgvslcgal.co m;
vans 
ha(ii}kgvslcga 
I.com

Commercial 
Suit

CS 
(COMM)/363/20
24

M/S 
INDOSPIRIT 
DISTRIBUTI
ON LIMITED 
Vs A AND S 
INDUSTRIE
S PRIVATE 
LIMITED

KARAN 
GUPTA(P)
,

+91-
9729202222 I 
+91-
9899030007

karan (ii1 
kgvslcgal.co m;
vans 
ha(ii}kgvslcga 
I.com

Commercial 
Suit

CS 
(COMM)/366/20
24

M/S 
INDOSPIRIT 
DISTRIBUTI
ON LIMITED 
Vs 
CHANDRA 
PRABHU 
BUILDTECH 
PRIVATE 
LIMITED

Karan 
Gupta(P),

+91-
9729202222 I 
+91-
9899030007

karan (ii1 
kgvslcgal.co m;
vans 
ha(ii}kgvslcga 
I.com

Commercial 
Suit

CS 
(COMM)/372/20
24

CENTRAL 
BANK OF 
INDIA Vs 
MAYA 
(DECEASED
) THROUGH 
HER 
LEGAIL 
HEIR 
DULICHAN
D 
(HUSBAND)

NEERAJ 
KUMAR 
KARDAN(
P),

clalegal9@gmai
l.com 

Commercial 
Suit

CS 
(COMM)/380/20
24

GC 
COUTURE 
Vs MURLI 
DHARAN

MANEESH 
GUMBER(
P),

scentlawfirm(@
gmail.com 

Commercial 
Suit

CS 
(COMM)/385/20
24

M/S BALAJI 
CREATIONS 
Vs M/S 
RAHUL 
FASHION 
PRIVATE 
LIMITED

RADHEY 
SHAM(P),

9540440 406 advocate.rsbans
al@gmaiJ.com 

Commercial 
Suit

CS 
(COMM)/386/20
24

NIAZ 
AHMAD Vs 
MOHD 
AFSAR 
ALAM

DEV RAJ 
SHARMA(
P),

devsharmaadvo
cate@gmail.co
m

Commercial 
Suit

CS 
(COMM)/2452/2
024

M/S 
STANLEY 
COMMUNIC
ATIONS Vs 
M/S KULT 
APP PVT 
LTD

ISHU 
KUMAR(P
),

advocaterajputi
kk@gmail.comr

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/328/20
24

PUNJAB 
NATIONAL 
BANK Vs Sh 
Om Prakash 
Baisoya

Arun 
Bhardwaj(
P),

arunbhardwaj1
206@gmail.co
m

Commercial 
Suit

OMP 
(COMM)/44/202
4

Magic Info 
Solutions 
Private 
Limited Vs 
Manav 
Chawla

MAYANK 
GOEL(P),

mayankgoyal2
@yahoo.com

Commercial 
Suit

CS 
(COMM)/336/20
24

INDIAN 
OVERSEAS 
BANK Vs D S 
Jewellers 
and Ms 
Darshana 
Sharma

Harshit 
Gupta(P),

hgupta466@gm
ail.com

Commercial 
Suit

CS 
(COMM)/341/202
4

Rekha Goyal 
(PROPRIET
OR) Vs 
Internationa
l Print- O 
-Pac Limited

Vikas 
Garg(P),

vikasgargadv20
11@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

09-05-2024 8076174381 5/2/24

14-05-2024 9968178255 5/1/24

14-05-2024 9773512133 5/14/24

16-05-2024 9811379676 8/8/24

16-05-2024 9599801185 not filed

17-05-2024 9953899908 5/10/24

20-05-2024 9871588474 --

20-05-2024 6397353571 12/23/23

27-05-2024 9811244209 5/16/24

29-05-2024 9896932838 5/21/24

24-05-2024 9971067110 not mentioned --

29-05-2024 8800002499 5/7/24

32 SH. BHUPESH KUMAR 22 30-05-2024 21-05-2024

28-05-2024 9540411965 19-04-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/349/20
24

M/S TRUE 
NORTH 
TECHNOLO
GIES PVT 
LTD Vs Mr 
Moreshwar 
Namdeorao 
Bangade

RAJESH 
KUMAR(P
),

liticorpjurists@
gmail.com

Commercial 
Suit

CS 
(COMM)/359/20
24

Triveni 
Cargo 
Express 
India Private 
Limited 
Through 
Pramod 
Kumar 
Mishra Vs 
M/S Sheel 
Biotech 
Limited

Rajesh 
kumar(P),

vkburdhia@gm
ail.com

Commercial 
Suit

OMP 
(COMM)/48/202
4

BBR INDIA 
PVT LTD Vs 
ATS Housing 
Pvt Ltd

SHOBHIT 
KULSHRE
STHA(P),

legal@shrayans
hsingh.com; 
shobhit@legalo
ids.com

Commercial 
Suit

CS 
(COMM)/370/20
24

Smt Alpna 
Kumai Sadh 
Vs Vaibhav 
Mawandia 
and ors 
(Partners of 
M/S KVNM 
Trade)

Vikas 
Bhatia(P),

vksbht6@gmail
.com

Commercial 
Suit

CS 
(COMM)/371/202
4

M/s World 
Class 
Gourmet 
Foods Pvt 
Ltd Vs M/s 
Seven Souls 
Hospitality 
Pvt Ltd

amarendr
a kumar 
dubey(P),

outsmartadvoca
te@gmail.com

EXECUTION 
COMM

EXECUTION 
(COMM)/132/202
4

M/s Pragati 
Enterprises 
Vs Regional 
Labour 
Institute 
Faridabad

Nidhi 
Parashar(
P),

nidhimohanpar
ashar@gmail.co
m

Commercial 
Suit

EXECUTION 
(COMM)/134/202
4

MR P N 
GUPTA Vs 
M/s Aria 
Buildcon 
Private 
Limited

D.ASHOK  
RAJAGOP
ALAN(P),

rajagopalan.ash
ok@gmail.com

Commercial 
Suit

CS 
(COMM)/388/20
24

Y S Khan 
Steel Works 
Vs Esthetic 
Buildtech 
Private 
Limited and 
Anr

MOHD 
ASIF(P),

asifmack@gmai
l.com

Commercial 
Suit

CS 
(COMM)/2439/2
024

Punjab 
National 
Bank Vs Shri 
Chanderkant 
Jhaband Ors

Vikram 
Gola(P),

vikramgola@g
mail.com

Commercial 
Suit

CS 
(COMM)/2454/2
024

State Bank 
Of India Vs 
Shri 
Bijender 
Singh

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

Commercial 
Suit

EXECUTION 
(COMM)/139/202
4

TUSKER 
TECHNOMA
TE PVT LTD 
Vs M/S 
PROMOTIO
NAL CLUB 
AND ORS

ISHITA 
SEHGAL(P
),

Commercial 
Suit

EXECUTION 
(COMM)/141/202
4

Intra Tech 
Computers 
Pvt Ltd Vs 
Mohit 
Kumar 
Gupta

Hemant 
Sharma(P)
,

mittal612@gma
il.com

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2455/2
024

THE SWEET 
DREAMS 
FURNITURE 
Vs HSK 
INFRA PVT. 
LTD. AND 
ORS.

SARABJO
T SINGH

9310905051-
54

sslegalsolutions
1201@gmail.co
m

Commercial 
Suit

CS 
(COMM)/2441/2
024

PUNJAB 
NATIONAL 
BANK Vs 
AKANKSHA 
KHARBAND
A

Sonu 
Vivek

ankitagrawalad
v@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

32 SH. BHUPESH KUMAR 22

22-05-2024 9958178204 22-03-2024

21-05-2024 9811479499 29-04-2024

17-05-2024 9818040003 14-03-2024

17-05-2024 9711863744 02-05-2024

16-05-2024 9643680913 29-04-2024

15-05-2024 9212173310 04-05-2024

15-05-2024 9999927478 22-11-2023

13-05-2024 9811207995 09-05-2024

07-05-2024 9811416276 10-10-2023

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/397/20
24

M/S PSA 
NITROGEN 
LIMITED Vs 
M/S ION 
EXCHANGE 
(INDIA) 
LIMITED 
ETC.

SAMIR 
TANDON

ujjwallaw@gma
il.com

Commercial 
Suit

CS 
(COMM)/389/20
24

M/S ALL-
WAYS 
LOGISTICS 
(CHA) PVT. 
LTD. Vs M/S 
ESSAR 
INDUSTRIE
S AND ORS.

Akshay 
Kumar

legalaffair.133
@gmail.com

Commercial 
Suit

CS 
(COMM)/374/20
24

HARBHAJA
N SINGH 
BAGGA Vs 
M/S. SHIV 
ASSOCIATE
S

Rohit 
Taneja

govind.rishi@a
cuinenjuris.com

Commercial 
Suit

CS 
(COMM)/375/20
24

CENTRAL 
BANK OF 
INDIA Vs 
Bharam Pal 
And Anrs

NEERAJ 
KUMAR

CLALEGAL9@
GMAIL.COM

Commercial 
Suit

CS 
(COMM)/365/20
24

STATE 
BANK OF 
INDIA Vs 
GURFAN 
AHMAD 
KHAN AND 
ORS.

RANI 
BHARDW
AJ

rbhardwajassoc
iate@gmail.co
m

Commercial 
Suit

CS 
(COMM)/360/20
24

BANK OF 
BARODA Vs 
MR. 
MANDHIR 
CHOWDHA
RY AND 
ANR.

Sougat 
Sinha

info@artha-
legal.com 

Commercial 
Suit

CS 
(COMM)/361/20
24

BPMV 
BUSINESS 
SOLUTION 
PVT. LTD. 
Vs BPS 
GOVERNME
NT 
MEDICAL 
COLLEGE 
FOR 
WOMEN

Sachin 
Anand

awyersand 
lawyers@outloo
k.com

Commercial 
Suit

CS 
(COMM)/353/20
24

SANDEEP 
SAXENA 
PRO. M/S. 
VISHNU 
TIMBER 
AND 
PLYWOOD 
CO. Vs M/S. 
BESPOKE 
INTERIORS 
LLP 
(THROUGH 
ITS REGD. 
PARTNERS)

Rohtash 
Kanwar

rohkan147@gm
ail.com

Commercial 
Suit

CS 
(COMM)/338/20
24

M/S 
SOLUTIONS 
INC. Vs M/S 
AVO 
SERVICES 
PVT. LTD. 
AND ORS.

SANDEEP 
SINGH 
DINGRA

ssadvipr@gmail
.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

33 MS. NIRJA BHATIA 30 CS (COMM) 347/2024 09.05.2024 8896932838 06.05.2024

CS (COMM) 348/2024 09.05.2024 8896932838 06.05.2024

34 29-05-2024 8427386478 --- 21-05-2024

28-05-2024 9810343732 21-05-2024

28-05-2024 9810343732 21-05-2024

22-05-2024 9968178255 10-05-2024

22-05-2024 9810017346 14-05-2024

21-05-2024 9811809439 20-05-2024

21-05-2024 9650016144 17-05-2024

21-05-2024 97 I t27 5697 14-05-2024

20-05-2024 72580-10113 25-04-2024

16-05-2024 9643680913 29-04-2024

13-05-2024 9312046733 08-05-2024

09-05-2024 8896932838 04-05-2024

07-05-2024 9810910333 23-04-2024

SOUTH-
EAST

State Bank 
Of India Vs 
Bikesh Singh

Ms. 
Suchita 
Dixit

agnihotrisuchit
a@gmail.com

State Bank 
Of India Vs 
Dileep Singh

Ms. 
Suchita 
Dixit

agnihotrisuchit
a@gmail.com

SH. RAJESH KUMAR 
SINGH

Commercial 
Suit

CS 
(COMM)/2451/2
024

KAPSONS 
VALVES 
INDIA PVT. 
LTD. Vs 
ZAMIL AIR 
CONDITION
ERS INDIA 
PRIVATE 
LIMITED

SHREYA 
SAHNI

Commercial 
Suit

CS 
(COMM)/2442/2
024

STATE 
BANK OF 
INDIA Vs 
MR. 
RAKESH 
KUMAR 
AND ANR.

KAMLESH 
KUMAR 
SINGH

ksingh1123@re
diffmail.com

Commercial 
Suit

CS 
(COMM)/2442/2
024

STATE 
BANK OF 
INDIA Vs 
MR. 
RAKESH 
KUMAR 
AND ANR.

KAMLESH 
KUMAR 
SINGH

ksingh1123@re
diffmail.com

Commercial 
Suit

CS 
(COMM)/400/20
24

TRIVENI 
CARGO 
EXPRESS 
INDIA PVT. 
LTD. Vs M/S 
ACCURATE 
FREIGHT 
LOGISTICS 
AND ANR.

Rajesh 
kumar

vkbardhia@gm
ail.com

Commercial 
Suit

CS 
(COMM)/401/20
24

RITESH 
SINHA Vs 
M/S BIG 
RED 
EDUCATION 
PVT. LTD. 
AND ORS.

Dinesh 
Monga

legal@amaclega
l.com 

Commercial 
Suit

CS 
(COMM)/391/20
24

BENTLEY 
SYSTEMS 
AND ANR. 
Vs EARTH 
ON 
MAPPING 
CONSULTIN
G

Ankur 
Katyal

ankurkatyal@as
klegal.co.in 

Commercial 
Suit

CS 
(COMM)/392/20
24

AMGR TUBE 
PVT. LTD. 
AND ANR. 
Vs 
AADIDEVA 
INFOTECH 
PVT. LTD. 
AND ORS.

SADDAM 
HUSSAIN

Freedomlawho
usellp@gmail.c
om 

Commercial 
Suit

CS 
(COMM)/393/20
24

CANARA 
BANK Vs 
RAGHAV 
ARORA AND 
ORS.

Eshu 
Chaudhary

eshuadvocatdD
gmail. com

Commercial 
Suit

CS 
(COMM)/384/20
24

MALIKSULT
AN 
MOHAMME
D ALI 
LALANI Vs 
TRUENORT
H 
TECHNOLO
GIES PVT. 
LTD.

Mudita adv.shivam.kr
@gmail.com

Commercial 
Suit

CS 
(COMM)/367/20
24

STATE 
BANK OF 
INDIA Vs 
KHANNAPP
A L D AND 
ORS.

RANI 
BHARDW
AJ

rbhardwajassoc
iate@gmail.co
m

Commercial 
Suit

CS 
(COMM)/355/20
24

VINOD 
KUMAR 
YADAV Vs 
M/S 
YASHPOWE
R SERVICES 
PVT. LTD.

rajendra 
yadav

yadavrazen@g
mail.com

Commercial 
Suit

CS 
(COMM)/343/20
24

STATE 
BANK OF 
INDIA Vs 
SHRI 
NITESH

Suchita 
Dixit

agnihotrisuchit
a@gmail.co

Commercial 
Suit

CS 
(COMM)/340/20
24

VIDUR 
KOHLI-HUF 
Vs MR. 
MANOJ 
KAPOOR

AVTAR 
SINGH 
BHAMLOT

avtarsingh78@
yahoo.com 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

34

04-05-2024 9958160505 01-03-2024

35 NIL

36 EAST NIL

37 EAST CS COMM 145/2024 06-05-2024 9444446565- 02-05-2024

CS COMM 162/2024 27-05-2024 9910568669 22-05-2024

CS COMM 164/2024 28-05-2024 9999397965 27-05-2024

CS COMM 163/2024 28-05-2024 9717211123 19-04-2024

38 CS(COMM) 54/2024 09.05.2024 9015505737 12.04.2024

--do-- CS(COMM) 55/2024 09.05.2024 9911118926 25.04.2024

--do-- CS(COMM) 56/2024 09.05.2024 9911118926 25.04.2024

--do-- CS(COMM) 59/2024 27.05.2024 8896932838 20.05.2024

39 04-05-2024 24-04-2024

06-05-2024 25-04-2024

09-05-2024 05/02/2024

09-05-2024 05/03/2024

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/335/20
24

MR. 
SHARAD 
KEDIA Vs 
M/S AVANTI 
LEARNING 
CENTRE 
PVT. LTD.

Shivansh 
Srivastava

office@rrassoci
ates.net.in

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

Lavish Jain vs 
Skooldress In 
Pvt. Ltd.

Sameer Sidhar

Bank of Baroda 
V/S Shailesh 
Pandey

Umesh Joshi advumeshjoshi@gmail.com

Richcredit 
Finance Pvt. 
Ltd. V/S M/S 
Krishna Food 
Industries & 
Ors.

Neeraj s.n.legallawfirm@gmail.com

M/S Fairdeal 
Papers V/S 
Deepak Paper 
Company

G.S. Gangwar gangwar@gsgangwar.com

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

Chandrasek
hara Pharma 
Pvt Ltd Vs 
Sunita Devi 
Prop Of 
Medicyl 
Pharma

ANKIT 
KUMAR

adv.aankitarya
@gmail.com 

Union Bank 
Of India Vs 
Dileep Singh 
Bhadoriya

RAVI 
KUMAR

advocateravi79
@gmail.com

Union Bank 
Of India Vs 
Archana Jha

RAVI 
KUMAR

advocateravi79
@gmail.com

STATE BANK 
OF INDIA Vs 
Virender Singh

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/266/20
24

Uco Bank Vs 
Digvijay 
Singh

Praveen  
Kumar(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/269/20
24

Ssg Pharma 
Private 
Limited Vs 
Rajesh 
Kumar Sahu

PRAKHAR 
SHARMA(
P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/274/20
24

Narender 
Kumar Vs 
Chaman Lal

JITENDAR 
KUMAR 
GUPTA(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/276/20
24

Indian Bank 
Vs Yogesh 
Kumar 
Kamra

Ankur 
Singhal(P)
,

mailto:advumeshjoshi@gmail.com
mailto:s.n.legallawfirm@gmail.com
mailto:gangwar@gsgangwar.com


Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
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Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

39

13-05-2024 05/01/2024

14-05-2024 05/09/2024

14-05-2024 05/09/2024

14-05-2024 01/30/2024

14-05-2024 04/25/2024

15-05-2024 05/07/2024

16-05-2024 05/14/2024

18-05-2024 01/26/2024

18-05-2024 05/09/2024

22-05-2024

24-05-2024 05/21/2024

24-05-2024 05/14/2024

27-05-2024 05/16/2024

28-05-2024 05/22/2024

29-05-2024 05/15/2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/282/20
24

Manjeet 
Kumar 
Channa Vs 
Anil Kumar 
Jain

RAVI 
DUTT 
SHARMA(
P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/283/20
24

Punjab 
National 
Bank Vs 
Ansh 
Trading Co 
Through 
Proprietor 
Shri Manoj 
Kumar 
Sharma

Sanjay 
Kumar(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/284/20
24

Mohit 
Wadhawan 
Vs Gopal 
Krishan 
Sharma

Vikram 
Baweja(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/286/20
24

Nikhil Jain 
Plaintiff Vs 
Naunidh 
Diet Foods 
Pvt Ltd 
Defendant

SUNIL 
KUMAR 
BHARDW
AJ(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/287/20
24

Sh Ram 
Kumar 
Sharma Vs 
IHBAS AND 
ORS

SUDHIR 
KUMAR 
SHARMA(
P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/289/20
24

State Bank 
Of India Vs 
Megh Raj 
Swami

Gopal 
Chand 
Sharma(P)
,

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/293/20
24

Microtek 
Internationa
l Pvt Ltd Vs 
Navrang 
Marketing

ACHIN 
MITTAL(P
),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/296/20
24

Deepak Baid 
Vs Hari 
Prasad 
Chaudhary

SANJAY 
SOTI(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/297/20
24

Saraogi 
Super Sales 
Vs Amar 
Kumar

VARUN 
BEDI(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/301/20
24

Kamal 
Kumar Vs 
Padmawati 
Handloom 
Private 
Limited

Prem 
Prakash(P
),

04/09/202
4

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/306/20
24

Nita Devi 
Srimal Vs 
Sumeet 
Aggarwal

VIVEK 
JAIN(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/305/20
24

Authentic 
Design 
Maker 
Through Its 
Prop Shri 
Ashok Singh 
Vs Sangam 
Trader 
Through Its 
Prop Sudhir 
Kumar 
Gupta

AKASH 
RAJAWAT
(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/309/20
24

Divesh 
Khanna Vs K 
K Mittal

Deepak 
Parashar(
P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/314/202
4

Nitish Jain 
Vs Ahmed 
Raza

RAM 
PRAKASH 
SONI(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/317/202
4

Ankit Jain 
Vs Md 
Saleem

DHEERAJ 
JAIN(P),
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40 COMMERCIAL 01-05-2024 29.04.2024

COMMERCIAL 03-05-2024 30.04.2024

COMMERCIAL 03-05-2024 30.04.2024

COMMERCIAL 08-05-2024 25.04.2024

COMMERCIAL 10-05-2024 13.03.2024

COMMERCIAL 13-05-2024 13.03.2024

COMMERCIAL 13-05-2024 06.05.2024

COMMERCIAL 13-05-2024 03.05.2024

COMMERCIAL 13-05-2024 07.05.2024

COMMERCIAL 15-05-2024 09.05.2024

COMMERCIAL 17-05-2024 21.03.2024

COMMERCIAL 18-05-2024 10.05.2024

COMMERCIAL 18-05-2024 15.05.2024

COMMERCIAL 21-05-2024 10.05.2024

COMMERCIAL 22-05-2024 21.05.2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

ROOM NO 
208

CS 
(COMM)/260/2024

Shree 
Kamakhya 
Roadlines Pvt 
Ltd Vs Retail 
Space Fitouts 
And Infra Llp

CHAMAN 
KUMAR 
SHARMA(P)
,

ROOM NO 
208

CS 
(COMM)/265/2024

Rahmatullah 
Vs Mayasheel 
Retail India 
Limited

MOHAMMA
D 
DANISH(P),

ROOM NO 
208

CS 
(COMM)/264/2024

Suraj Prakash 
Jain Proprietor 
Of Sanyam 
Enterprises Vs 
R R Agencies

PANKAJ 
SHARMA(P)
,

ROOM NO 
208

CS 
(COMM)/272/2024

Anil Pitti Vs 
Janak Raj 
Aggarwal

KUSHAGRA 
BANSAL(P),

ROOM NO 
208

CS 
(COMM)/277/2024

Anli Pitti Vs 
Brahm Gupta

KUSHAGRA 
BANSAL(P),

ROOM NO 
208

CS 
(COMM)/281/2024

M/s Puneet 
Textiles Vs 
M/s A A 
Fashion

VIVEK 
PATHAK(P),

ROOM NO 
208

CS 
(COMM)/280/2024

Ankit Jain Vs 
Nidhi Poddar

Shashank 
verma(P),

ROOM NO 
208

CS 
(COMM)/279/2024

Rakesh Kumar 
Jain Prop M/s 
Vallabh 
Textiles Vs 
M/s Navrang 
Dresses

Abdul 
Vahid(P),

ROOM NO 
208

CS 
(COMM)/278/2024

Punjab 
National Bank 
Vs Rihan 
Sanitations  
Through 
Proprietor Shri 
Liyakat

Sanjay 
Kumar(P),

ROOM NO 
208

CS 
(COMM)/288/2024

Mg Products 
Private 
Limited Vs 
Alupac 
Ventures 
Private 
Limited

Rajneesh 
Kapoor(P),

ROOM NO 
208

CS 
(COMM)/295/2024

Jammu And 
Kashmir Bank 
Vs Amit Negi

ANURAG 
SHARMA(P)
,

ROOM NO 
208

CS 
(COMM)/298/2024

Bank Of 
Maharashtra 
Through Ar 
Upendra 
Kumar Vs 
Kajal Sharma 
Proprietor Of 
M/s Vrindam 
Creations

Ajay 
Sharma(P),

ROOM NO 
208

CS 
(COMM)/299/2024

M/s Lion 
Jeans Vs 
Arvind Kumar 
And Sons

Sidhant 
Dhingra(P),

ROOM NO 
208

CS 
(COMM)/300/2024

Manish 
Sukhija Vs Mr 
Singh Fashion 
Pvt Ltd

Amit 
Sagar(P),

ROOM NO 
208

CS 
(COMM)/302/2024

Punjab 
National Bank 
Vs Rakesh Jain
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Payment of 
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40

COMMERCIAL 28-05-2024 21.05.2024

COMMERCIAL 30-05-2024 15.02.2024

COMMERCIAL 31-05-2024 29.05.2024

41 SH. SURENDER S. RATHI 04-05-2024

04-05-2024 01-05-2024

06-05-2024 02-05-2024

06-05-2024 02-05-2024

06-05-2024

08-05-2024

08-05-2024 06-05-2024

15-05-2024

16-05-2024 8-05-2024

17-05-2024

17-05-2024 10-05-2024

18-05-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

ROOM NO 
208

CS 
(COMM)/312/2024

M/S INDUS 
TOWER 
LIMITED Vs 
AJAY 
MANCHANDA 
AND ANR

SANJEEV 
KUMAR(P),

ROOM NO 
208

CS 
(COMM)/318/2024

Punjab 
National Bank 
Vs Sanjay

BINAY 
KUMAR 
MISHRA(P),

ROOM NO 
208

CS 
(COMM)/321/2024

Rajeev Mehra 
Vs Mohd 
Faisal

ARUN 
KUMAR(P),

Shahdar
a

303, New Court 
Building

Execution 
(Comm)/84/2024

M/S DABKA 
STONE 
CRUSHER 
PRIVATE 
LIMITED Vs 
M/S RG 
BUILDWELL 
ENGINEERS 
LIMITED

ANKUR 
CHAWLA(P
),

CS 
(COMM)/267/2024

PAWAN 
KUMAR 
BANSAL Vs 
MLTC 
ENERGY 
INDIA 
PRIVATE 
LIMITED

Amit 
Sharma(P),

CS 
(COMM)/270/2024

MAHESH 
KUMAR 
DHDHANI Vs 
MUSHABBIR 
KHAN

ARUN 
KUMAR(P),

CS 
(COMM)/268/2024

BANK OF 
INDIA Vs 
SHIV KUMAR 
SHARMA

Varun 
Sharma(P),

Execution 
(Comm)/86/2024

M/S 
CHOLAMAND
ALAM 
INVESTMENT 
ANDFINANCE 
COMPANY 
LIMITED Vs 
JYOTI 
MAHESHWAR
I

Vipin 
Verma(P),

Execution 
(Comm)/87/2024

M/S 
SUNDRAM 
FINANCE LTD 
Vs GAURAV M

NITIN 
MEHTA(P),

CS 
(COMM)/273/2024

HARSH 
GIRDHAR Vs 
PERMANAND 
SHARMA

SUMIT 
NANDVANI
(P),

Execution 
(Comm)/95/2024

RIHANA 
KHAN Vs 
MOHD SALIM 
KHAN

Vaibhav 
Gupta(P),

CS 
(COMM)/292/2024

Meena Jain Vs 
M/S MOTION 
INDUSTRIES 
THROUGH 
ITS 
PARTNERS 
Smt Nidhi 
Poddar and 
Sanjay Kumar 
Poddar

Shashank 
verma(P),

Execution 
(Comm)/91/2024

BOMBAY 
MERCANTILE 
COOPERATIV
E BANK LTD 
Vs LIYAKAT 
ALI

MOHAMMA
D 
DANISH(P),

CS 
(COMM)/294/2024

HAVELLS 
INDIA 
LIMITED Vs 
ASHOK 
KUMAR

SANCHAY 
MEHROTR
A(P),

Execution 
(Comm)/93/2024

RAVINDER 
SINGH@ 
RAVIKANT Vs 
ASHU SINGLA

Vinay 
Mishra(P),
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Payment of 
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41 SH. SURENDER S. RATHI

24-05-2024 15-05-2024

24-05-2024 16-05-2024

27-05-2024 16-05-2024

27-05-2024 15-05-2024

28-05-2024 19-05-2024

29-05-2024

29-05-2024 09-05-2024

29-05-2024 08-05-2024

31-05-2024 21-05-2024

31-05-2024 19-05-2024

04-05-2024

24-05-2024

42 C No 304 9582931401 02-05-2024 19-04-2024

9818992285 02-05-2024 11-06-2018

9999347367 03-05-2024 27-04-2024

Shahdar
a

CS 
(COMM)/303/2024

INTEGRATED 
CASETECH 
CONSULTANT
S PRIVATE 
LIMITED 
THROUGH 
VINAY 
KULSHRESTH
A Vs UTTAM 
SUCROTECH 
INTERNATIO
NAL PRIVATE 
LIMITED

SUSHIL 
Shukla(P),

CS 
(COMM)/304/2024

M/s 
NAVDURGA 
AGENCIES 
THROUGH 
ITS 
PROPRIETOR 
VIVEK GUPTA 
Vs M/S JS 
TRADING 
COMPANY 
THROUGH 
ITS 
PROPRIETOR 
BALCHAND 
KATHOR

Adesh 
Kumar(P),

CS 
(COMM)/310/2024

NITA DEVI 
SHRIMAL Vs 
AMIT KALRA

VIVEK 
JAIN(P),

CS 
(COMM)/308/2024

SH SUDHIR 
KUMAR 
PROPRIETOR 
OF M/S SK 
ENGINEERIN
G WORKS Vs 
Manoj Verma 
Proprietor Of 
M/s Anand  
Jyoti 
Industries

R.N 
DUBEY(P),

CS 
(COMM)/313/2024

M/S NAURAS 
FASHION Vs 
GUDDIYA 
NAJMIN

Deepak  
Verma(P),

Execution 
(Comm)/97/2024

SURINDER 
SINGH Vs M/S 
QUTONE 
MARKETING 
AND ORS

BHARTI 
SHARMA(P)
,

CS 
(COMM)/315/2024

RAM NIWAS 
SHARMA Vs 
RAM KUMAR 
@ RAM 
KUMAR 
NAGAR

Padam 
Kumar 
Khanna(P),

CS 
(COMM)/316/2024

Ankit Jain 
prop M/s 
Vardhman 
Paper Vs 
Ayush Kumar 
Singh

JAI  
VATS(P),

CS 
(COMM)/320/2024

IPASAI PVT 
LTD Vs M/S 
VTALITY 
AGRO 
PRIVATE 
LIMITED

SHIVAM 
SHARMA(P)
,

CS 
(COMM)/319/2024

Suresh Kumar 
Sharma Prop 
Of M/s R S 
Trading Co Vs 
Shwetank 
Saxena Alias 
Rinku Prop Of 
M/s Rinku 
Fabrics

Vikas 
Bhatia(P),

Execution 
(Comm)/85/2024

VIJAY 
KUMAR 
SINGHAL Vs 
PRADEEP 
AGARWAL 
(PROP)

ANKIT 
KUMAR 
GUPTA(P),

Execution 
(Comm)/96/2024

Harish Jain Vs 
Vivek Grover

MANOJ 
KUMAR(P),

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

CS 
(COMM)/262/2024

Sumit Jain 
Proprietor Of 
Maitri 
Polymers Vs 
Mansfield 
Cables 
Company 
Limited

Rakesh Tiwari legusintellect@gmail.com

CS 
(COMM)/261/2024

M/s Rsm 
Enterprises 
Through  
Prorietor  
Ranjeet Saini 
Vs M/s Swasthi 
Foods Through 
Proprietor 
Vishal Gupta

Manmohan 
Swaroop

swaroop_manmohan@yahoo.com

CS 
(COMM)/263/2024

Ashish Tyagi Vs 
Mysore Light 
And Interiors 
Pvt Ltd

Shantnu 
Aggarwal

officeofshantnuagg@gmail.com

mailto:legusintellect@gmail.com
mailto:swaroop_manmohan@yahoo.com
mailto:officeofshantnuagg@gmail.com
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42

8860637476 08-05-2024 07-05-2024

J.K. Gupta 9868529732 09-05-2024 02-05-2024

Bharat Gupta 9.27E+009 14-05-2024 07-05-2024

7.84E+009 15-05-2024 14-05-2024

9811287280 16-05-2024 01-05-2024

9354608321 24-05-2024 20-05-2024

9891009191 27-05-2024 13-05-2024

8368258022 16-05-2024 19-04-2024

43 NIL

44 SH.VINOD YADAV NIL

45 North NIL

46 603 03.05.2024 8285221073 08.02.2024

603 06.05.2024 SANDEEP 8800892099 20.04.2024

603 08.05.2024 9631082831 01.05.2024

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

Ex(Comm)/88/202
4

M/s Nandi 
Fabrics 
Through Its 
Proprietor Vs 
M/s Ridha 
Fashions

Rohit Gautam kdlawfirm@gmail.com

CS 
(COMM)/275/2024

Narender 
Kumar Vs 
Harish Chawla

jkgupta.advocate@gmail.com

CS 
(COMM)/285/2024

M/s Suresh 
Apparels Vs 
Sachin Kumar 
Bobby

bharat.guptarkca@gmail.com

Ex 
(Comm)/90/2024

Brijesh 
Kaushik Vs 
Mohd Jahid 
Saifi

Kshitij Mathur kaushik@whitehorse.lawyer

CS 
(COMM)/290/2024

Prem Prakash 
Sareen Vs 
Jitender 
proprietor of 
m/s jitender 
traders

Anirudh Gupta themalhotras7@gmail.com

CS 
(COMM)/307/2024

M/s Garg Cool 
Company 
Through Its 
Proprietor 
Urmil Garg Vs 
Singhal 
Kriyana Store 
Through Its 
Prorieter 
Shambhu

Harish Kumar harishkumartag@gmail.com

CS 
(COMM)/311/2024

Mr Aarjav Jain 
S/O SHRI 
AJAY JAIN Vs 
Amazon India

Manish 
Narang

naranglawchamber@gmail.com

CS 
(COMM)/291/2024

Fairdeal Papers 
vs Deepak 
Paper Co.

Manoj gangwar@gsgangwar.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

North-
West

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
324/2024

SINGH IRON 
TRADERS VS 
BAKE AND 
SAFE BAKERY 
EQUIPMENT

SHACHI 
PANDEY

prakashsuryoda
@gmail.com

Commercial 
Suit

CS COMM. 
249/2024

UNION BANK 
OF INDIA VS 
NISHA 
GUPTA

dhariwalsandee
p905@gmail.co
m

Commercial 
Suit

CS COMM. 
250/2024

B2B 
HOSPITALITY 
PVT LTD. VS 
FORTUNE 
PARK 
HOTELS LTD.

NISHANT 
VERMA

nishantvermaa
dv4513@gmail.
com

mailto:kdlawfirm@gmail.com
mailto:jkgupta.advocate@gmail.com
mailto:bharat.guptarkca@gmail.com
mailto:kaushik@whitehorse.lawyer
mailto:themalhotras7@gmail.com
mailto:harishkumartag@gmail.com
mailto:naranglawchamber@gmail.com
mailto:gangwar@gsgangwar.com


Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

46

603 13.05.2024 9711900673 10.05.2024

603 17.05.2024 9811343911 16.05.2024

603 18.05.2024 9999277049 06.05.2024

603 17.05.2024 011-43565357 10.05.2024

603 21.05.2024 9891914800 13.05.2024

603 21.05.2024 7982917373 09.05.2024

603 24.05.2024 9654545855 23.05.2024

603 24.05.2024 9810481016 21.05.2024

603 27.05.2024 9810600656 20.05.2024

603 28.05.2024 9142299647 22.05.2024

603 28.05.2024 9310232373 15.05.2024

603 29.05.2024 9711900673 28.05.2024

603 10.05.2024 9818026552 26.04.2024

603 10.05.2024 9810897157 05.04.2024

603 MISC. APP. 02.05.2024 9810224624 01.05.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
257/2024

PUNJAB 
NATIONAL 
BANK VS M/S 
BHOOMIKA 
TRADERS

VED 
PRAKASH

ADVOCATEPR
AKASHVED@G
MAIL.COM

Commercial 
Suit

CS COMM. 
267/2024

CANARA 
BANK VS M/S 
MANGLAM 
DIVYA 
SHAKTI

RAJIVB. 
SAMAIYAR

rbsamaiyar.adv
@gmail.com

Commercial 
Suit

CS COMM. 
269/2024

M/S INDOIN 
BIOLIFE PVT. 
LTD. VS M/S 
NEW SINGLA 
PESTICIDES

YASHVIR 
GAHLOT

Commercial 
Suit

CS COMM. 
270/2024

ICICI BANK 
VS AMRIT

AVA LEGAL 
LLP

INFO@AVALE
GAL.COM

Commercial 
Suit

CS COMM. 
272/2024

M/S AXIOM 
TOURS AND 
TRAVEL VS 
M/S HARSH 
CLEAN DHAN 
PVT. LTD,

RAJAL RAI 
DUA

info@duasndua
s.com

Commercial 
Suit

CS COMM. 
274/2024

STATE BANK 
OF INDIA VS 
PARAMJIT

RAMAN 
KAPOOR

ramankapoor@
gmail.com

Commercial 
Suit

CS COMM. 
278/2024

EASY CARRY 
TECHNOLOGI
ES VS 
SURATH 
BANERJEE

SHIVAM 
SHARMA

legal@shivams
harma.info

Commercial 
Suit

CS COMM. 
279/2024

ADIDAS AG 
VS ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

mail@thelegist.
com

Commercial 
Suit

CS COMM. 
280/2024

RAJEEV 
BANSAL VS 
SURJIT 
SINGH

PARAS 
AGGARWA
L

parasaggarwala
dv@gmail.com

Commercial 
Suit

CS COMM. 
284/2024

INDIAN BANK 
VS CHANDAN 
KUMAR 
PANDEY

SUBODH 
KUMAR 
SINGH

advsubodhkum
arsingh@gmail.
com

Commercial 
Suit

CS COMM. 
285/2024

STATE BANK 
OF INDIA VS 
JOBANDEEP 
SINGH

JITENDER 
KUMAR 
MISHRA

advjkmishra@o
utlook.com

Commercial 
Suit

CS COMM. 
287/2024

PUNJAB 
NATIONAL 
BANK VS 
NIRANJAN 
SINGH 
YADAV

VED 
PRAKASH

advocateprakas
hved@gmail.co
m

Commercial 
Suit

CS COMM. 
254/2024

SUNITI 
KUMAR 
SHARMA VS 
NAVEEN 
KUMAR AND 
ORS

KUSUM 
SHARMA

advkusum@hot
mail.com

Commercial 
Suit

CS COMM. 
255/2024

NEERU 
AJMANI VS 
SAMEER 
GAUR

SUDHIR 
KUMAR 
SANEJA

sanejaask@redi
ffmail.com

MISC/DJ/ADJ 
219/2024

CANARA 
BANK VS 
NANCY 
SEHGAL

AMIT 
GUPTA

amitguptaadv3
66@gmail.com
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46

603 MISC. APP. 02.05.2024 9810224624 01.05.2024

603 MISC. APP. 22.05.2024 9810224624 07.05.2024

47 613 30-05-2024 9868401220 09.05.2024

613 28-05-2024 9810600656 20.05.2024

613 22-05-2024 9213762360 08.04.2024

613 16-05-2024 9873029772 10.05.2024

613 16-05-2024 9971955807 06.05.2024

613 16-05-2024 9811059395 18.05.2024

613 16-05-2024 7701976658 25.04.2024

613 14-05-2024 9711900673 10.05.2024

613 10-05-2024 9654239297 03.05.2024

48 614 EXECTUTION 03-05-2024 9582461463 NA

614 03-05-2024 9971935807 08.04.2024

614 04-05-2024 9811514844 26.04.2024

614 06-05-2024 9312046733 02.05.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

MISC/DJ/ADJ 
220/2024

CANARA 
BANK VS 
NANCY 
SEHGAL

AMIT 
GUPTA

amitguptaadv3
66@gmail.com

MISC/DJ/ADJ 
254/2024

CANARA 
BANK VS 
SHIVAM 
SEHGAL

AMIT 
GUPTA

amitguptaadv3
66@gmail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/288/2024

STATE BANK 
OF INDIA Vs 
KANNAN P

Sh. RANJAY 
KUMAR

ramannkapoor
@gmail.com

Commericial 
Suit

CS 
(COMM)/282/2024

Asha Arora Vs 
M/s PS Global 
Consumer 
Healthcare Pvt 
Ltd

Sh. PARAS AGGARWAL parasaggarwala
dv@gmail.com

Commericial 
Suit

CS 
(COMM)/275/2024

State Bank Of 
India Vs 
Shashank

Sh. 
VAIBHAV 
YADAV

racpc.janakpuri
@sbi.co.in

Commericial 
Suit

CS 
(COMM)/262/2024

Jammu And 
Kashmir Bank 
Vs Sandeep 
Kumar

Sh.RAHUL 
SHARMA

rauzlegal@gmai
l.com

Commericial 
Suit

CS 
(COMM)/263/2024

UCO BANK Vs 
Sh Pravesh 
Kumar Khanna

Sh. SUNIL  
KUMAR

sunilkumarsim
pal99@gmail.c
om

Commericial 
Suit

CS 
(COMM)/264/2024

Rabindra 
Singh 
Proprietor Of 
Rk Garments 
Vs P.B. Retail 
Pvt Ltd

Sh. 
VAIBHAV 
YADAV

puris_1@yahoo
.co.in

Commericial 
Suit

CS 
(COMM)/265/2024

M/s JVN 
Enterprises Vs 
Adlok 
Creations Pvt 
Ltd

Sh. Apurva 
Rohilla

adv.apurvarohil
la@gmail.com

Commericial 
Suit

CS 
(COMM)/258/2024

Punjab 
National Bank 
Vs Munna 
Medicos

Sh. VED 
PRAKASH

advocateprakas
hved@gmail.co
m

Commericial 
Suit

CS 
(COMM)/252/2024

M/s Indian 
Harness Vs 
M/s Vertex 
Pharma 
Chemicals 
Through Its 
Directors

Sh. Priyanka 
yadav

prnkyadav88@
gmail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Execution 
(Comm.)/71/2024

M/s Fujifilm 
India Pvt Ltd 
Vs. Abhay 
Pratap Singh

SH. 
SHRESHTH
A KUMAR

ADVSHRESHT
HA@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/242/2024

Uco Bank Vs 
Ms Pixcel 
Infocom 
Through Its 
Proprietor Sh 
Karan Anand

SH. SUNIL 
KUMAR

SUNILKUMAR
SIMPAL99@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/246/2024

Simply 
Logistics Pvt 
Ltd Vs Feet 
Mitra Infotech 
Pvt Ltd

SH. 
ASHWANI 
MEHRA

ASHWINI.MIS
HRA1@YAHOO
.CO.IN

COMMERCIAL 
SUIT

CS 
(COMM)/247/2024

M/s Union 
Bank Of India 
Vs Sai 
Transport 
Services

SH. 
RAJENDER 
YADAV

YADAVRAZEN
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

48

614 06-05-2024 8588886868 01.05.2024

614 08-05-2024 9899331166 07.05.2024

614 10-05-2024 9810047059 01.03.2024

614 EXECTUTION 13-05-2024 9971067110 NA

614 14-05-2024 9711900673 10.05.2024

614 15-05-2024 9213905829 08.05.2024

614 16-05-2024 9810955779 15.04.2024

614 EXECTUTION 18-05-2024 88002218291 NA

614 EXECTUTION 18-05-2024 9811941888 NA

614 18-05-2024 8800892099 20.04.2024

614 EXECTUTION 20-05-2024 9910169360 NA

614 21-05-2024 9212375979 20.05.2024

614 27-05-2024 9718209970 21.05.2024

614 28-05-2024 9891783436 19.01.2024

614 29-05-2024 9301232373 15.05.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/248/2024

Shellz India 
Private 
Limited Vs 
Girijesh 
Kumar Jha

SH. SUMIT 
KUMAR

CS@SHELLZ.I
N

COMMERCIAL 
SUIT

CS 
(COMM)/251/2024

Punjab 
National Bank 
Vs Rimjhim 
Sweety

SH. 
SAURAV 
BHASIN

SAURAVBHASI
N10@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/253/2024

Central Bank 
Of India Vs 
Sunil Kumar

SH. AMAR 
SINGH

APEXLAW261
@GMAIL.COM

Execution 
(Comm.)/80/2024

Plaza Electrical 
Products 
Private 
Limited Vs 
Baljeet Singh 
Khuswah 
Properitor M/s 
Shivyaa 
Traders

SH. ABHEY 
SAHAI

BCD1969@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/259/2024

Punjab 
National Bank 
Vs Satdev Jain

SH. VED 
PRAKASH

ADVOCATEPR
AKASHVED@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/261/2024

Idbi Bank 
Limited Vs Arti 
Gautam

SH. SATISH 
KUMAR

MANISH@KLF
INDIA.COM

COMMERCIAL 
SUIT

CS 
(COMM)/266/2024

Dyninno India 
Llp Vs 
Deepanshu 
Chaudhary

SH. 
GAURAV 
LIBERHAN

LIBERHANLA
WOFFICE@G
MAIL.COM

Execution 
(Comm.)/81/2024

Au Small 
Finance Bank 
Ltd Vs Vipin 
Dagar and Anr.

SH. NITIN 
MEHTA

ADVOCATE.M
EHTAASSOCIA
TE09@GMAIL.
COM

Execution 
(Comm.)/82/2024

Enhanced 
Wapp Systems 
India Pvt Ltd 
Vs Human 
Care Medical 
Charitable 
Trust

SH. 
SANTOSH 
KUMAR 
SAHU

SANT.SAHU@
YAHOO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/268/2024

Union Bank Of 
India Vs 
Rajeev Mohan

SH. 
SANDEEP 
DHARIWAL

DHARIWALSA
NDEEP905@G
MAIL.COM

Execution 
(Comm.)/83/2024

Wrapwell 
Packaging 
Private 
Limited Vs V D 
Corporation 
Pvt Ltd

SH. 
RAKESH 
KUMAR

ANJANEYA.CR
EDENCE@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/271/2024

Sunil Kumar 
Mittal Vs Ajay 
Kumar

SH. RAMIT 
SEHRAWAT

ADVOCATERA
MIT@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/281/2024

Under Armour  
Inc Vs Ashok 
Kumar

SH. 
PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM

COMMERCIAL 
SUIT

CS 
(COMM)/283/2024

Punjab 
National Bank 
Vs Ritik 
Bhardwaj And 
Others

SH. 
HARISH 
KUMAR

HARISH.LEGA
L123@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/286/2024

State Bank Of 
India Vs Abhay 
Sagar

SH. 
JITENDER 
KUMAR 
MISHRA

ADVJKMIAHR
A@OUTLOOK.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

49 509 04.05.2024 8171519076 30.04.2024

509 13.05.2024 9868644938 30.04.2024

509 14.05.2024 9711900673 10.05.2024

509 22.05.2024 9999132159 16.05.2024

509 22.05.2024 9971117715 09.05.2024

509 Counter Claim 30.05.2024 9811053833 09.03.2024

Total 657

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

   Commercial 
Suit

CS 
(Comm)/244/2024

Pubjab 
National Bank 
Vs Mohd 
Gulrez

Adv Jai 
Bhagwan 
Singh

singhjaibhagwa
n6@gmail.com

Commercial 
Suit

CS(Comm)/256/20
24

Shine & 
Standard 
Services Vs 
M/s Parivar 
Super 
Speciality

Adv Sunil 
Dwivedi

sunild009@gm
ail.com

Commerecial 
Suit

CS 
(Comm)/260/2024

Punjab 
National Bank 
Vs Sri Kant 
Singh 

Adv Ved 
Prakash

advocateprakas
hved@gmail.co
m

Commercial 
Suit

CS 
(Comm)/276/2024

State Bank of 
India Vs 
Waseem

Adv AK 
Rout

akroutadvocate
@gmail.com

Commercial 
Suit

CS 
(Comm)/277/2024

Axrecycle 
Private 
Limited Vs 
HSP 

Adv 
Yashashvi 
Sharma

mail@blackcou
rtcounsels.in

Counter 
Claim/17/2024

Rajdeep 
Sharma Vs 
Kuldeep 
Sharma

Adv Satish 
Kumar

laljiadvocates@
yahoo.co.in
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